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[Mr. Speaker]

Member would realise that I am put-
ting the motion before me. I cannot
change it.

The question is:

“That in pursuance of section 4
(i) of the Employees’ State Insu=
rance Act, 1948, read with rule 2A
of the Employees' State Insurance
(Central) Rules, 1950, the mem-
bers of lok Sabha do proceed to
elect, in such manner as the
Speaker may direct, one member
from among themselves to serve
as a member of the Employees’
State Insurance Corporation.”

The motion was adopted.

12,16 hrs,

‘GENERAL BUDGET—GENERAL

DISCUSSION

Mr. Speaker: The House will now
take up the general discussion of the
‘General Budget for which 20 hours
have been allotted.

For the benefit of hon. Members, 1
-would like to draw their attention to
rule 207 (1) regarding the scope of
discus:ion on the budget as distin-
guished from the discussion on the
Finance Bill. The rule lays down that
during the general discussion on the
budget, the House will be at liberty
to discuss the budget as a whole or
any question of principle involved
therein. The scope of discussion a! this
stage is thus confined to the general
examination of the budget, ie, the
proper distribution of the iiems of
expenditure according to the impor-
tance of a particular subject or
service, the policy of taxation as i. is
expressed in the budget and in the
speech of the hon, Finance Minister.

Members may, therefore, make
-.observations in regard to the general
scheme and the structure of the
budget. The general scheme of the
budget will include considerations of
revenue, surplus or deficit, revenue
and expenditure account and the over-
all surplus or deficits, So far as the

MAY 7, 1962

Budget—Generul 2890
Discussion

revenue account is concerned, mem=
bers may take into account the
method of estimation, whether the
revenue is over-esiimateq or under-
estimated, whether the expenditure is
pitched too high, ete.

As regards general grievances, these
may be deferred for ventilation at the
time of considering the Finance Bill
That will also be the proper occasion
for going into details of taxation and
matters related thereto. Similarly
de.ails of expenditure may be discus-
sed when demand; for grants come up
before the House.

Under rule 207(3), I fix that fifteen
minutes will be the time-limit ordi-
narily for every hon. Mmember,
excepting the Finance Minister for
whom one hour or more will be
allowed, if necessary, for reply.

So far as the leaders of particular
groups are concerned, if they want
some more time, they wil be allowed
by the Chair time up to a maximum
of 30 minutes.

Shri A. K. Gopalan (Kasergod):
Mr. Speaker, Sir, we have before us
the Finance Minister's gpeech, the
Economic Survey 1961-62 and the
budget proposals. Sir, the Govern=
mentl'’s aim is to build a socialist
society, and the budget must have
certain reflections as far as that aim
certain refleciions as far as that
aim is concerned. Our coms=
plaint is pot that the Government
is not building socialism, because
nobody in this country ever believes
that in the present set-up, the Cong-
ress constituteq as it is today can
bring about socialism. So socialism
cannot be built up in this country so
long as the major part of the produc-
tive capital is controlled by mono-
polists and private individuals. Banks,
mines as well as -the trade are
controlled by the monopolists. As far
as land policy is concerned, in spite
of the land reform legislation about
30 per cent of the land is controlled
by less than 3 per cent of the land-
holders. Nobody can expect that
socialism can be brought about in this
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set-up. Not only that, almost the
enlire circulation of big newspapers
is controlled by a few of the mono-
polists and it is they that provide the
climate of opinion in the country.
Therefore, our complaint is not that
the Government is not building
socialism. We are not gorry nor are
we surprised about it,

Sir, I wamt (o point out that since
the launching of the Third Plan there
was a talk of a self-generating eco-
nomy. The Finance Minister has
referred to it in his Budget Speech
this time also. But what are actual
facts? Under the present conditions
can we build up a self-generating
economy? We cannot build a self-
generating  economy by importing
foreign capital in such huge propor-
tions and also by increasing our liabi-
lities to foreign monopolists. In fact,
every increase in the amount of
foreign private capital investment in
the economy makes our economy more
and more dependent and defeats the
purpose of building an independent
economy. Every budget proposal
including the present one has given
more and more concessions to  the
foreign monopoly capital. Even deve-
loped imperialist countries like
Britain have started feeling the
pressure of American capital and the
cconomic and political consequences
arising out of it. As far as our eco-
nomy is concerned, a weak economy
like ours is being . subjected to a
concerted bid by foreign monopoly
capital to control its vital arteries and
throttle and independent development.
So in these conditions, I think, talking
of building a self-generating economy
is certainly not possible,

Now, what are the characteristic
features of the development that has
taken place during the last few years?
The national income has increased by
42 per cent; an annual rate of just
over 3 per cent. It is welcome. But
it is a rate which is much lower than
the rate of even peighbouring under-
developed countries. The per capita
income has risen by 16 per cent, an
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annual rate of just 1'5 per cent
increase. We were promised at the
time of the First Five Year Plan
that the per capita income will be
doubled in 20 to 25 years, but at this
rate it will take at least 50 years to
achieve our target.

In the August 1960 issue of the
Reserve Bank Bulletin there is an
article by Shri H. V. R. Iengar where he
says that the pace of growth is very
small. He says at the end of his arti-
cle that by 19756 India will still be
one of the poorest countries in the
world. He says that the Five Year
Plans are being prepared against a
long range perspective plan and this
perspective envisages that if all goes
well, by 1975 the per cupite income
in Ind.a, which was approximately
Rs., 250 at the beginning of the First

_Plan and slightly less than Rs 300 at

the present moment, will rise only
to Rs, 500 per year. It is also worth
noting in this context that Ceylon,
which is an under-developed country,
has even now got a per capita income
of Rs, 500. He summarises the position
and says that by 1975 India will be
still one of the poorest countries in
the world. This is the perspective
that we have before us.

We know that agricultural and
industrial production has increased.
But how has it affected the masses in
the country? It jg in that context
that we have to see how far the
budget proposals have proved effec-
tive. I have already stated before
about the effect of the land reform
measures on the economy of certain
sections of people in this country. I
request the Government to go into
the question of ceiling on land and
other land reform legislation and see
how far they have helped the poorer
sections of the people in the country
to increase their wealth or have they
actually lost their land and become
paupers. As I do not want to deal
with this question in detail at this
stage, I would only quote the opinions
of certain Congress leaders about land
reform legislation and their effect on
the economy of this country. Profes-
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sor Malkani, a Member of Rajya namely, the agricultural labour? In

Sabha, has thig to say about our land
reform measures:

“We are almost in the midst of
abolition of zamindari and on the
tides of an agrarian revolution. ...
The landless slowly awakened but
got bad land or no land...The
landlord changed his colour and
became a landholder under diffe-
rent names. The class thought it
wise to lie low, but cling to pro-
perty in land....The big issue was
raised, the movement wag launch-
ed, but iy led to no revolutionary
changes in property.”

So, this is the effect of the land reform
legislation, as far as a big section of
the masses are concerned. Now I
would like to quote what the Chief
Minister of Utar Pradesh, Shri C. B.
Gupta, said about lang reform legis-
lation in his own State as wel] as
other States. He said:

“Ceilings on land holdings have
failed to =serve the purposc.
Before the Act could be introdu-
ced so many people succeeded
in distributing their land among
their relatives and kinsmen. So,
the whole effect of land reform
legislation has gone.”

Therefore, so far as the enforcement of
ceiling on land and distribution of
surplus land is concerned, the achieve-
ment of the Government js very little.
Apart from that, even when we take
into account the fallow and waste
land, which comes to millions and
millions of acres, and its distribution
to landless people for agricultural
purposes, we find that the Govern-
ment hag achieved very little. It is
in this context that we are today
discussing this budget and the effect
of it on the masses.

Though industrial and agricultural
production has increased, what is the
condition of the people today? What
about the benefits reaped by the most
exploited section of our sociely,

the second enquiry committee report
it is pointed out that their condition,
instead of improving, has gone from
bad to worse, so far as wages are
concerned. Here are the figures
given by them:

“The average daily wage of the
male worker decreased from 10%
naye Paise in 1950-51 to 96 naye
Paise in 1956-57, and the average
daily wage rate of adult women

foo fell from 86 naye Paise 1n
1850-51 to 59 naye Paise 1n
1956-57. Child labour received

an average of 70 naye Paise in
1950-51 and 53 naye Paise 1n
1856-57."

I want also to point out one thing
here. One of the Directive Princi-
ples of our State Pclicy enjoins on
the Government to see that child
labour is no longer cmployed. But
from thy figures given in the Second
Enquiry Committee Report we see
that from 49 per cent in the total
agrarian labour force in 1950-51,
child labour has increased to 7°7 per
cent during 1956-57.

Another important finding that gives
a lie to the claim of improvement in
the cconomy of our country is that of
the Study Group headed by Shri
Jayaprakash Narayan on the Commu-
nity Development organisation which
has come to its conclusions on the
result of the development of the last
ten years in the rural areas. There
are four or five conclusions arrived
at by this Study Group which are
very important.

In the first place, they have said
that the promotion of the general pros-
perity of the village does not neces-
sarily lead to the well-being and
welfare of the weaker section. This
they have said as a result of the study
about the condition of the people in
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the last ten years. Secondly, the
income of landless labour declined
during the first decade of India’s eco-
nomic development by 30 per cent.
‘The third conclusion of the Study
Group is that families whose annual
income is less than Rs, 1,000, that is,
less than Rs, 100 a month, constitute
80 per cent of the rural households.
Of this eighty per cent, fifty per cent
earn less than Rs. 500 a year, that
is less than Rs. 50 a month. Innu-
merable families are classified as des-
titutes earning under Rs. 250 a year,
that meang les than Rs. 20 a month.
And the Finance Minister is trying to
cut the consumption of these people
for devclopment.

As far as industrial labour is con-
cerned, what is their position?
According to the official figures, bet-
ween 1947 and 1958 the production
has gone up in manufacturing indus-
tries by more than 50 per cent; but
as far as employment is concerned it
is more or less stationary. The rise
in real wages during the period, how-
ever, wag only 27 per cent, and this
27 per cent js below the pre-war level.
And what is the value added to the
labour of the worker?

The value added per worker went
up from Rs. 1,578 in 1947 in manu-
facturing industries to Rs. 2,792 in
1956-57. That means, to one rupee
that he gave before, he added Rs. 2-39
nP; that means he has given Rs. 3-39
nP. This is how the exploitation has
been steadily carried on. It is as a
result of the hard work of the worker
that the industrial production has
increased. As a result, employment
is stationary. The profit hag increas-
ed, and the wages no doubt have
increased by 27 per cent but due to
the rise in prices, in spite of his labour
out put, and though he js adding
Rs. 239 nP, the worker is not getting
anything more.

There must be a comparison bet-
ween the prices’ and wages. If we
take the prices and the wages, we
find that during the first nine years
of the Plan, the all-India index of
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consumer price of working classes rose
by 1B per cent. As far as rea] wages
of the workers are concerned, they
rose only by 6 per cent. If the prices
and wages are compared, the worker
is in difficulties today. This is one
picture, -taking the wages and high
prices on the one gide.

What do we see among big busi-
ness? We have seen that according
to the Reserve Bank bulletin, the
gross profits of public ]imited com-
panies went up by 41 per cent during
the 1955.59 period. I want to show
some of the profits of big industries
in this country. Profits of tea planta-
tions rose by 149 per cent; veggtable
oi] by 152 per cent; jute textiles by
292 per cent; iron and steel by 144
per cent. chemicals by 2489 per cent;
sugar by 145 per cent; silk and woollen
textiles 281 per cent; engineering 175
per cent. This is the rise in profits.
Nearly a third of the capital assets
of the corporate sector is controlled
by seven big businessmen in this
country. Also during the 11 years
from 1945 to 1960, the increase in the
refention  price given to Tatas, if
considered in terms of annual pro-
duction of salable steel. gives a
figure of Rs. 411.2 crores. Still, today,
we are thinking of increasing the
retention price. From 1848 to 1861,
the two companies, the Tata Iron and
Stee] Co, and Indian Iron and Steel
Co. Ltd. were given respectively 14
and 13 occasions incerase in the re-
tention prices. I do not know why.
The Government is very generous as
far as these monopolies are concern-
ed. But, when the workers ask for
wage incrcases, they are asked to
sacrifice. How many times did we
allow an incerase in the prices of coal
and cement?

On the other side, I want to draw
the attention of the Government to
the fantastic dividends distributed by
some of the companies in the country.
These figures are calculated from the
“Commerce” and stock exchange quo-
tations. During the four years end-
ing 1961, Lakshmi Mills distributed
dividends equivalent to 70 per cent of
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their paid-up capital; Brittania Bis-
cuits 81 per cent; Tata Oils 63 per
cent; Bengal Paper 89} per cent; Burn
and Co. 1054 per cent: Mettur Mills
155 per cent; New India Assurance
Co. 167 per cent: Ambika Mills 150
per cent. These are some of the pro-
fits which big business have earned in
this country.

1 want also to point out a Survey
conducteq in the U.P, by the Depart-
ment of Economics and Statistics.
According to that survey, 70 to 80
per cent of the people of the rural
areas in the U.P. are in the expendi-
ture group which does not spend more
than Rs. 20 per month. The study has
revealed alsp that 25 per cent of the
rura] people belonging to the lowest
income group of Rs. 10 per capita a
month, has a share of 10 per cent of
the total expenditure, while 10 per
cent of the people of the highest in-
come haz got a share of 27 per cent.
Let us try to have an analysis of the
expenditure in the rural areas. That
will show that the Ilowest income
group spends two-thirds of Rs. 10 per
month, on food alone, which in some
cases comes to 82 per cent of the ex-
penditure. The Finance Minister still
talks of controlling the consumption
of the masses. In such a situation,
what should we expect of the Govern-
ment to do—a Government which has
got a sense of social justice, let alone
the desire to build socialism? We
would expect that every effort should
be made to see that the consumption
of these people whom I have shown
here just now, is not cut and their
standard of living is increased.

What is the economic policy and
what are thp taxation measures of the
Government? The economic policy
and the taxation measures of the
Government betray an utter lack of
socia] ethics, overwhelming solicitude
for the industrialists and big business-
man as had been shown here and a
crue] and callous cynicism about the
desperate conditions of the over-
whelming masses of our people in this
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country. I have given here the ac-
counts of two surveys as wel]l as an
enquiry committee report which show
that 80 per cent of the pcople of our
country in the rural areas have only
Rs. 20 to 30 a month. How will this
indirect taxation affect the mojority
of the people in the villages? Let us
analyse the taxation policy, and see
what is the effect of it: not only the
present taxation policy in this budget,
but even before. For the last so
many years, indirect taxation has been
accumulating. Let us see what was it
before, what is it today and how it
affects the majority section of the
people in this country. It is not con-
tended tnat a merely progressive taxa-
tion policy can usher in an area of
more equality or that it can prevent
the growth of business monopolies.
However progressive a taxation policy
may be, as jong as the laws of capi-
talism operate, as long as the banks.
the mines, the plantations, the trade
and other things are controlled by th:
monopolists, certainly, inequalities
wil] grow, and the¢ monopolies will
only be strengthened,

So, the men of money also find it
easy to evade taxation and thus cheat
the Government. So, we have no
illusions about the absclute power of
taxation, but there are elementary
principles of socia] justice and moral
responsibilities; which should be kept
in view, namely that the rich should
be made to pay more towards the
purpose of devclopment. After all,
during al] these yours, il iz they that
‘had been benefited, and in future also,
it is they that are going to be bene-
fited. as far as the fruits of develop-
ment are conccined.

What are the facts about these
taxation measures? The total annual
tax revenue of the Union and State
Governments in India increased enor-
mously during the last decade from
Rs. 739 crores in 1951-52 to Rs. 1371
crores in 1961-627 The per capita tax
load has increased from Rs. 20°5 to
Rs. 31,1 per year. As regards
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additional taxation, the total addi-
tional taxation put through in the
course of the Second Plan alone is
Rs. 1052 crores, which is more than
250 per cent of the additional taxation
target initially accepted in the Second
Plan. Incidentally, it is only this tar-
get that had been over fulfilled in the
Second Plan,

The Third Plan has fixed a target
o additiona] taxation of Rs. 1710
crores. Even if this target is not
over-fulfilled, the total additional taxa-
tion put through in the course of a
decade, that is, from 1956-57 to
1965-66 will reach the staggering
figure of Rs. 2862 crores. 1 want to
quote here certain figures for the
period from 1950-51 to 1961-62. The
total tax revenue of the Union Gov-
ernment, excluding the States' share,
increased by nearly 130 per cent, of
which indirect taxation, which falls on
the masses, increased by 250 per cent,
while direct taxation increased only
by 59 per cent,

Mr. B, R, Shenoy, a great economist,
has written an article on the taxation
policy of Government, after the bud-
get proposals had becn placed before
Parliament. There .he has very spe-
cifically shown that:

“In 1961-62 over 72 per ceni of
the tax revenue has come from the
highly regressive taxes on com-
modities, the burden of which is
mostly borne by the masses of
people. Collections {rom other
heads have played a minor role.
The Corporation tax yielded 20
per cent, taxes on personal in-
comes 6 per cent and property
taxes—principally estate duty,
wealth tax and gift tax—2 per
cent. In the pre-plan year 1950-
51, taxes on commodities yielded
64 per cent of the total tax reve-
nues, taxes on income—personal
tax and corporation tax—35 per
cent and property taxes 1 per cent.
that is to say, Statist planning
has resulteq in a comparative in-
crease in the Central tax burden
on the poorer sections of the
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community and a comparative tax
relief on the upper-income
groups.”.

This is not what a Communist says,
but this what Mr. B. R. Shenoy says.

While I do not agree with him that
State planning is responsible for this
sort of situation, one thing is very
clear. The facts stateq by him are
enough .proof of the widespread sus-
picion that the Congress Government,
echoing the slogan of socialism, are
really oppressing the masses by their
taxation and other policies.

It is also said that the direct taxa-
tion is very high and that the rich are
groaning under its weight. I would
sav that that is not correct. Facts are
diffcrent.  Available figures of in-
come tax assessment ang collection
prove that the rich in this country
have been making huge gains. The
proportion of individua) incomes as-
sessed to the national income has in-
creased from 4.77 per cent in 1951.52
to 5.78 per cent in 1959-60. As far as
the taxes are concerned, the taxes that
are assessed to income declined from
16.9 per cent to 13.00 per cent in the
same period.

What is the result of this? The re-
sult is that the annual income after
tax of this limited number of income-
tax paying individuals has increased
by Rs. 250 crores during this period.
That means liberq] concessions are
given 1o corporations and others
including foreign capital. As a result
of these liberal concessions, the rate
of corporation tax in India, which has
i wovialisy pattern of  society as its
objeetive, i; very much lower than in
any of the western countries. This is
shown by a brouchure on the taxation
proposals of 1957-58  issued by the
Finance Ministry itself. It has given
the figures; the comparison of the rate
of incidence of corporate taxation in
other progressive countries on the
basis of the distribution of 30 per cent
of the taxable profits ig as follows:
USA 5050, UK 4085 Canada 40,
Sweden 56, West Germany 40.60, and
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India, on the basis of the 1957-58 bud-
get proposals, 37.70.

Also the annual number of the
Eastern Economist shows certain
things which also prove that as far
as taxation on these institutions is
concerned, it is very low. According
to this journal two major elements
operate in the Indian Union which
greately affect the profitability of a
new enterprise in the Union.

“These two elements are the
development rebate covered by
sertion  10(2)  (vi) (b) of the
Income Tax Act and the ‘tax holi-
day' covered by section 15C. The
profit after tax in the Indian
Union moves in these first 15
years from 35.6 to 44 per cent....
In the UK on the other hand,
there are particular years namely,
the first and second, when profits
after tax are similar but in subse-
quent years they are lower than
in the case of an Indian company”.

But what happens here is something
different.

“In the Indian Union, after 15
years, one would have in the form
of profits after tax 144.7 per
cent.. whereag in the USA, one
would obtain 113.8 per cent and
in the UK 126 per cent for a
domestic company".

Prof. Shenoy has said about the
figure: of cstuic duty collection—I am
quoting these [ets and figures because
icom these certain policies  emerge
very elearly —

“In the five years since it was
introduceq in 1955-56, the collec-
tions from it increased from
Rs. 1.2 crores to Rs. 3 crores...
The tax dodger has apparantly
found a formula for tax avoidence
cven after death”.

He says that the amount of tax eva-
sion ig colossal and to place it at
Rs. 200—300 crores annually, as some

MAY 7, 1962

Budget—Generul 2892
Discussion

have done, secms to be an under-
statement. But he admits thatit is not
immediately practical to bring this
into the tax net. It is a matter of re-
ducing the magnitude of ‘black’ in-
comes and the upliftment of human
character. This is his view.

Another cconomist, G. S, Sahota, in
a recent book on taxation, estimates
that evasion of income fax in 1957-58
is to the tune of Rs. 61.31 crores mare
than what it was in 1950-51. If we
follow his argument, we can easily
reach the flgure of Rs. 200 crores as
the {ota] amount of tax ewvasion today
in both persona] income, tax corporate
tax.

Now, let us look at the current Bud-
get proposals. In the current Budget
we do not find any desire on the part
of the Government to reverse this
policy. Out of an additional Rs. 71.7
crores of annual taxation proposed,
we find that Rs. 44.5 crores, or over
60 per cent, comes from indirect taxa-
tion, whercas Rs. 27.2 crores, or less
than 40 per cent, comes from direct
taxation. At the same time, further
concessions are given to the rich by
the abolition of the Expenditure Tax
and further concessions to foreign
capital. The ex-Finance  Minister,
Shri T. T. Krichnamachari, who is a
Member of this House, has, according
to a report in a paper, said that he
very strongly criticises the abolition
of the Expenditure Tax and said that
it goes against the ethics of socialism.

In conclusion, I would like to point
to the House and the Government that
this way of raising resources for the
Plan defeats the very purpose of plan-
ning. It is true that investment re-
quires saving, and saving can be in-
creased by restricting consumption,
but whose consumption are we res-
tricting? Seventy per cent of the
pcople live on less than Rs. 50 a
month, while tnere are some people
who wallow in luxury. So, the state.
ment of the Finance Minister that he
wants to restrict consumption while
abolishing the Expenditure Tax i»
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rontradictory. lhese two cannot go
together.

Mr. Speaker The hon. Member has
had his 30 minutes. If he wants to
have more, he will be depriving his
own colleagues,

Shri A. K, Gopalan: Only some four
or five minntes.

If he is serious about restriction on
the consumplion of the rich, he should
widen the net of the Expenditure
Tax, tighten the machinery for collect-
ing it. But here he comes to abolish
it, while at the szme time increasing
burdens on liie common people.

It is not eniy we who deplore the
lavish ways of nfe of the rich. Prof.
Mahalanobis, Adviser to the Planning
Commission, has also called for a
check on Juxury goods. He felt “that
a strict check was necessary in India
on the production of luxury goods.
It was essential not only from  the
economic point of view, but also from
the socia] point of view. The produc-
tion and use of iuxury goods by pri-
vileged ciasces stund in the way of
emotiona] iutegraticn”

Prof. Shenoy aiso says;

“Available «vidence—statistics
of registrations of motor cars and
the outpui of juxury items of
consumption together with visi-
ble opulente ard extravagant liv-
ing of husines: men, industrialists
and the (orrupt functionaries of
the State- -suggests a steep rise in
the numbeoers and the wealth of
the upper incuome groups.”

This being tne position, I want to
point out that the Budget proposals
hit very hard those classes of the
people who are already suffering, and
the Finance Minister has not cared,
though he has made a five per cent
Increase on ceriain items, to take the
money from where he can. If the
assertions abuut planning and the
welfare of the people, economic deve-
lopment and sccial justice are to be
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taken seriously, then we must certain-

. ly abandon these methods. I admit

that there must be resources, but let
me indicate the ways in which the
resources can we found.

We have made these suggestions
several times here, and I want to
reiterate them:

1. Nationalise banking and credit
institutions, mines, export-
import trade, plantations and
heavy industries,

2. Restrict the operation of foreign
capital, prevent the export of
profit by foreign companies.

3. Increase the tax on the rich,
especially Corporation Tax.
Our rates of Corporate taxes
arc one of the lowest, and the
very fact that this year Fin-
ance Minister has taken the
welcome step of slight in-
crease in Corporate taxes,
despite his arguments in pre-
vious years that we have
reached the limits of direct
taxation, is a vindication of
our stand. Even this 5 per
cent incerase is not there for
the foreign companies.

4 Take stringent measures against
tax-dodgers and tighten the
machinery of tax assessment
ang collection.

5. Make the public sector enter-
prises more efficicnt so as to
make them yield more sur-
pluses for development,

6. The privy purses of the princes
should also be stopped.

7. Cut down wasteful expenditure,
stamp out corruption, ineffl-
ciency and maladministration,

These are the only methods by
which the resources can be found out.
And, if resources can be found out,
planning can be expedited. So far as
planning is concerned, the success of
it depends not only on money. But
contentment and co-operation of the
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people are necessary. The people
must feel that they are marching to-
wards a socialist society. But, so far
as these taxation and other proopsals
are concerned, certainly there will be
ne inspiration. I do not know how
the cooperation of the people can be
secured without improving the condi-
tion of the people. The Study Groups
and others show that the burden is
more and more on the people. 1 hope
the Finance Minister wil] look into all
this and see that all these levies are
not there and some other methods are
adopted to get the resources.

Shrimati Gayatri Devi (Jaipur):
Mr. Speaker, Sir, I must confess that
I feel a bit diffident about speaking
on such a complex subject as the
Budget proposals. It will be difficult
for me to speak; but I feel I should
be failing in my duty to those people
who have chosen me to represent them
in this House, if I did not point out
the effect of the proposed Budget
proposals.

Mr, Speaker: The hon. Member is
not audible to the reporters. Either
she may come forward or she may
speak louder,

Shrimati Gayatri Devi: 1 feel I
must be audible to the reporters.

One aspect of these proposals which
has struck me is the increase in in-
direct taxation. Of the Rs. 7177
crores of additional taxation which
his Budget imposes, Rs. 45 crores or
nearly 62 per cent is indirect taxa-
tion on various commodities. Thus,
nearly two-thirds of the burden of the
additional taxation falls on the neces-
sitieg of life of the common man. Some
of the luxuries have also been taxed:
and that is quite understandable. But,
their proportion is so small that they
could be neglected.

When the Budget was published, the
Planning Minister, in reply to a ques-
tion, assured the House that there
would be no significant rise in prices
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as a result of the Budget. But, on
the contrary, a study of the market
in the last 10 days shows that there
has been a rise in the prices of essen-
tial commodities such as tea, sugar,
cloth and kitchen utensils, tobacco
and cigarettes. In the case of tea, I
believe, several retailers have rais-
ed the price of loose tea by § nP. and
in certain cases, by 10 nP per kgm. It
is, therefore, obvious that the middle
classes and the lower income group,
who form the bulk of our population,
will find it very difficult to make both
ends meet with the increase excise
duty on essential commeodities. The
housewilfe will be hard pushed to
feed her family and clothe her chil-
dren.

This is all very well; it is quite un-
derstandable that the Government
needs large resources to run the ad-
ministration and to implement their
plans and projects. But, at the same
time, it must be recognised that the
Government has utterly failed in
utilising the taxes collected from the
poor people to the best effect. I
think this is not only tragic; it is
also criminal,

I find that the increase in taxes will
almost entirely be swallowed up to
meet not planned expenditure on
developmentg but civil ang military
expendilure to which is unproduc-
tive.

One of the essentials of a sound
ecconomy i5 a stable currency, This is
negessary so that the people may
have confidence in the currency and
know that it will buy tomorrow and
the day after what it buys today. Un-
fortunately, in the years of our free-
dom, our currency has depreciated.
In terms of the pre-war rupee, our
currency is worth only 20 nP. Thus,
four-fifths of the savings that have
accumulated since then have melted
away in the pockets of our people and
in the bankg where they were kept.
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Again, there has been, in the last
5 years, a steep rise in the prices and
a fal] in the value of the rupee. Dur-
ing the period 1955-56 to 1960-61,
prices in India have risen by no less
than 39 per cent. Thig inflation has
almost no equal in the whole world
during this period. And, now the
excise dutieg are the last straw which
might well break the camel's back.

Only recently, our government em-
ployees were given a small increase in
dearness allowance. But, with the
fresh inflation resulting in the further
rise in prices, fresh demands for dear-
ness allowance will be coming forward.
There is no beter illustration which
can be given of the spiral of inflation.

We of the Swatantra Party believe
that taxation, both direct and indirect,
is already excessive in this country
and has passed the point of diminish-
ing returns. We stand for the necds
of the common man being given the
higest priority, and we find in this
Budget that these are to be rated
very low.

In the course of our election mani-
festo, from which I will now read, we
said: —

“In pursuance of its fundamen-
tal policies, the Swatantra Party
stands, first and foremost, for the
common man; for providing him
with food, ¢lothing and shelter, as
the primary obligation of govern-
ment; for fuller employment, pro-
duction of more foodgrains, more
small irrigation works, more
schools, and more small industries
producing goods which the com-
mon man consumes.”

Unfortunately, the Budget does
exactly the very reverse. It raises
the price of cloth and building mate-
rials; and these are among the primary
needs of the people.

We shall be asked, how, then, do we
propose to deal with the situation.
Our first answer to that is, by cutting
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down wasteful expenditure. Most of
the taxes collected from the people go
towards maintaining a larger gnd lar-
ger army of officials, most of whom
are under-paid and under-employed,
in government offices. This army of
bureaucratg must be stopped from in-
creasing. It is disappointing to know
that the Finance Minister shows no
signs of cutting out wasteful expen-
diture.

We believe that reduction in taxa-
tion could alsoc be made possible if
Government would stop furthering _
projects that are unremunerative and
unproductive. Only the other day,
we were told that the average return
from State undertakings has fallen
from 0.5 per cent to 0.3 per cent.

I would beg of you not Lo forget that
Government is collecting money from
peonle who are living at subsistence
level through indirect taxes. The
resources of Government represent
the hard-earned income of the people;
and it is criminal to waste the re-
sources so gathered on superfluous
expenditure. I see no reason why the
lesson of austerity should be reserved
only for the common man in whose
life there is no further room for tigh-
tening the belt. When it comes to the
question of amending and passing the
Budget, I hope the hon. Members of
this House will bear this in mind for
the sake of the teeming poverty-
stricken people of India,

I should like to say one word about
the privy purses. Privy purses are
given to the former princes as pen-
sion for their services. I fee] that the
Princes would give up their privy
purpses if others give up their pen-
sions. (Interruptions). After all the
the Princes have served their country
for generations . . . (Interruption).

Shri Nambiar (Tiruchirapalli):
Why not the lady Member make a
voluntary sacrifice?
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13 hrs.

Shri §. S, More (Poona): Mr.
Speaker, Sir, before I proceed to give
my reaction to the Budget proposals
I want to strike a personal note. I
have come to this House after a long
break and I seem to have almost lost
the habit of speech making. I really
wonder whether I have lost my power
of making speech in this House .

Some Hon. Members: He is not
-audible.

Mr, Speaker; The hon. Member is
not audible; perhaps that is what he
means when he says he has lost his
‘power of specch.

Shri S. S. More: The reaction of
the House and their complaint that
1 was not sufficiently audible is proof
of the fact that I have lost some of
the former powers. I feel, Sir, that
I should speak as a lay man giving the
reaction of the common man and the
man in the street to the budget pro-
posals. As a layman 1 may tel]l you
‘that I am fearfully afraid of the
statistics which are supplied to us by
the Finance Department. Statistics
like lipsticks are used for concealing
reality. 1 feel allergic to the statis-
tics because statistics do not lead me
anywhere and I thought that at least
the Leader of the Communist Group
would not take a leaf from the Fin-
ance Minister but speak in very simple
‘terms. I find that he was vying with
the Finance Minister in giving a
spate of statistics which T have not
been able to follow.

Shri A, K. Gopalan: That is not
my fault.

Shri S. S, More: Excluding all the
statistical data, 1 will give my reac-
‘tion to these proposals and to that ex-
‘tent I have cared to study them.

I feel that I should support the bud-
-get proposals which have been placed
before this House. My reasons for
:glving my support to the budget pro-
posalg are many. But before I go to
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give reasons for supporting them I
want to emphasise the fact that the
Budgets of late have undergone com-
plete reorientation. Some 25 years
ago, Budgets were only machine get-
ting machines. But since the beginning
of the last war, they have undergone
a revolutionary change; their charac-
ter has been changed; their purpose
has been changed and they have ac-
quired some economic significance. A
class of new theorists, of economica
have come on the scene and they have
said that Budgets can be very well
utilised for planning long-rangg eco-
nomic development, They have recog-
nised the hitherto unrealised possibi-
lities that fiscal measures can be used
on occasions for regulating the econo-
my, for taking plans to the further
stage of development and for so many
other  purposes. They have also
pointed out that the modern bud-
gets of a country which is under-
developed and trying to march on
the rough and tortuous road of
economic development have become
real means of guiding the country
to that stage provided the budgets
are properly framed and properly
understood by the masses. Our
Budgets too have undergone a sea-
change. The Britishers were present-
ing before the assemblies and the le-
gislative councils different financial
statements euphemistically ealled bud-
gets. What was their purpose? It
wag not promotion of savings or in-
wvestment nor was it in the interest
of the country. They were budgeting
with greed as their guide and sky as
the limit for amassing some money
from the poor starving people in order
to enable them to spend on their ad-
ministration and some allied services.
After Independence we have turned
a new leaf, particularly from 1956.
Since the inauguration of the Second
Plan our Budgets have also acquired
some economic content, some social
content and they are trying to take
the countr:,: towards a cerlain direc-
tion. T mean the socialist pattern of
society which has been accepted by the
House.
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Now, my first submission will be
that all these Budgets and particu-
larly the present Budget must be read
in the context of the Plans and the
different Budgets which have been
placed before the country have the
necessary  objective of providing
money for the development of the
country. Can we scparate the Bud-
gets from the Plans, from the
objectives accepted by the House? The
Budget, if I can say so is a sort of
economic complement to the Plan, It
is the Plan which furnishes us blue-
print, a sort of a layout of how econo-
mic development has to be planned,
how the super structure has to be
erected. The prime purpose of the
Budget is to supply us all the mate-
rial, if I can say so, brick and mortar,
for crecting the superstructures, If
we really mean business and are
serious about our socialistic objectives
we shall not gruge the money required
for the purpose.

The Communist Leader has said that
we must tap some other sources. T
want to remind him that in a back-
ward, economically undeveloped coun-
try the resources are very few and
meagre. If the Finance Minister
starts in that way in search of resour-
ces he will come to grief and therefore
he has to brush aside the well word-
ed economic principles and on occa-
sions go in search of sources which
in western countries will not be desir-
able sources. Take for instange the
indirect taxes. We have been learn-
ing from economic theorists that in-
direct taxes weigh heavily on the
poorer sections of the people. We have
also heard times without number that
the rich should be taxed, that the fat
lamb should be taken, if at all, to the
slaughter house and so on. When we
come to examine and scan the condi-
tions of India, all such theories are
found to be untenable. The capitalists
who can pay taxes like the income-tax
are in very small number, almost neg-
ligible. In a population of 44 crores
the number of such persons. T may
say, fortunate persons, is not very
large: they are hardly one million.
Our Finance Minister has raised the

-
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tax to the tune of Rs. 27 crores from
them,

Shri Nambiar: What is the guavan-
tee that it will be collected? Expe-
rience shows the other way about.

Shri S. S. More: I know the com-
munists. Even Khrushchev will fail
to carry any guarantee to the Indian
communists. My submission is that
whatever tax comes from the direct
taxation has been raised to the tune
of Rs. 27 crores. This burden will
be borne by not more than one mil-
lion people, while the indirect taxes
have ben raised to the tune of about
Rs. 44 crores, and that will be a bur-
den, if we accept the theory of the
common man, on the common man,
the man who is not able to get even
a crust of bread without some diffi-
culty.

But the question is whether we want
to go towards socialism. The real
question is whether we mean business
ag far ag our plans are concerned. The
House has accepted the Plan objec-
tives, and the objectives in the pream-
ble of the Constitution, and from all
those objectives. it is clear that this
House is irrevocably committed to the
removal of economic disabilities, to
the removal of the concentartion of
wealth, and to afford equality of op-
portunity. In short, we gre committ-
ed irrevocably to the creation of a
new socialist patern of society which
will guarantce equal opporunities to
all and secure a new social order, giv-
ing a decent life for everybody. If
we are scrious about our objectives,
then we must do something to improve
our economy. If we accept the argu-
ment of the opposite side, particularly
the communists, I fear that the pri-
mitive economy, the economy which is
much more dependent on agriculture,
and a glow industrial and technical ad-
vance, will be a permanent companion
with us. We have to discard that
economy. That economy is as dull
as ditch-water. The sooner we get
rid of it and march ahead, even at
some sacrifices, the better for us, and
I think we have to do the sacrifices.
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So many things have beep said in
the name of the common man, the
man who does not carry even a good
shirt on his back. But, may I ask
you, Mr. Speaker, and through you
the Opposition, if the socialist socie-
ty which we really dream to create in
this vast country will be to the ad-
vantage of the monied classes, to the
advantage of the possessing classes,
to the advantage of the managers of
the private sector who are distribut-
ing large profits? This new world will
bring some benefit and solace to the
common man, to the man who is real-
ly suffering and squats on the pave-
ment and sleeps under the sky.

I may point out to my communist
friends that even Russia, when she
started on the road to socialism, did
this, What was she doing? Were
indirect taxes completlely tabooed? I
have no iime to quoie long extracts
from books of authority, but I can
very well tell my hon. friends that
when Russia started after the Octo-
ber resolution, it did pot immediate-
ly switch on to a socialist economy. It
allowed the mixed economy to remain
for sometime. At the same time, it
also used indirect taxcs to a very
large extent; and some of the leaders
of communism refuted the argument
that indirect taxes are regressive. For-
tunately, for this country, the Finance
Minister has also asserteq that under
certain set of eircumstances, when the
taxes are imposed on certain things
which are not required by the com-
mon man but required by higher starta
of society, by the upper middle-class
and all those fellows who may bear
some taxes, and in that case, even in-
direct taxes ccase to be regressive.
My submissions is, I am becoming
impatient and as age advances, my im-
patience is also on the increase. If
this country hag to make rapid strides,
even in an enforced manner like a
platoon of soldiers going on a long
march under the orders of the com-
mander, if we are to reach the goal
of socialism within a measurable span
of life, all sacrifices are necessary.
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Even the common man for whom we
grow so eloquent has to gird up his
loins and tighten his belt, because he
is much more interested in the future,
in the unfolding of socialism, than the
man who has money, who has power
and who has wealth.

Shri Nambiar: Why not allow the
other man to grow richer and richer?

Mr. Speaker: COrder, order. He
would not allow the other man to
speak!

Shri S. §. More: My hon. friend
Shri Nambiar gives a pointer too for
my speech. He wants to take this
country, which has committed itself
to democratic processcs, suddenly, by
a dictatorial push-button method, to
a socialist society. 1 have already
pointed out that even in Russia, the
rich man, the property-holders, did
not come immediately under the
knife, and he was preserved for some-
time to supply the needs of the coun-
try. :

I may quote the latest instance of
China. Even in China, they have done
the same thing. They hawve split up
the merchants and enterprencurs into
two classes: the bureacratic capita-
lists who co-operate with Chiang Kai-
shek, and the national capitalists who
areg prepared to toleratg the regime
of Mao. Our Prime Minister has
never said that he has a soft corner
for the rich monopolists, but the com=-
munists and other leftist friends be-
have like frightened children and see
a ghost in every unlit corner. That
sort of thing ought to be eschewed. If
our democracy has to progress, if our
democracy has to strike sufficiently
strong roots it is the duty of Shri Nam-
biar and his fellow-travellers to assure
even the private sector that they are
as integra] a part of our economy as
the public sector. They have noth=
ing to fear. If they have not econo-
mic advantages, they should come
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voluntarily forward and be prepared
to surrender at the alter of the coun-
try. 1 think human beings who are
prepared to sacrifice for the country's
sake have not become an extinct race,
and I am quite sure that a proper ap-
peal addressed to them will bear the
necessary fruit.

1t is the speeches which are deliver-
ed from that particular part of the
House that create a sense of panic,
a sense of fear, in the minds of mana-
gers of private economy. I have very
recently read a communique issucd by
the Federation of Indian Chambers of
Commerce and Industry in which
they have expressed their fears in no
unmistakable terms, I want to tell
the managers of the private sector:
“Do not fear, Do not be frightened
by friends who always talk about
extremism and practise the greatest
moderation when they come to hard
facts.” The private managers’
gricvances are that the climate for
investment and for private savings has
been lost. T want to make an earnest
appeal to them. If they care to read
the Finance Minister’s speech. if they
care to study the Economic Survey
which has been circulated to us, they
will find that both of them have
adduced tangible evidence to show
that these indicators are there, name-
ly. by virtue of deposits, by virtue of
pxpansion of credits, by virtue of
banks purchasing Government sccuri-
tiecs—and why?—becauss thevy have
surplus funds to  invest—incentives
are there. They have pointedly becn
shown there. and all these indicators
point ~ut that the private sector need
have nothing to fear.

But I am not looking upon the pri-
vate sector as unwanted relations, I
do feel that the private sector. if they
rise to the occasion and really try to
march towards the goal of socialism
with open minds, even their efforts to
increase the private sector in certain
tvpes of industries will be a gain tn
the country, It is thev who are creat-
inz emmployment possibilities. I have
some experience of public sector. T
was one of the directors of a company
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in the public sector. We are placing
LC.S, and ex-1.C.S. people in cnarge
of these c:ncerns. What happens 1s,
they come there with starched collars.
They do not know the economics of
business. They do not know tha: cast
of prcduction has to be kept down as
far as possible. They feel that claims
of bureaucratic efficiency can overrid:
claims of economy and reirenchment
Therefore, they proceed in a manne:
that causes lot of wastage and unne-
cessary spending in the public sector.
I have got the preatest sympathy for
the public sectcr, but the public sce-
tor is undergoing the teesthing
troubles. In ceriain cases, they may
not be able to show good results, but
a time will come when the Finance
Minister of India will dispense with
indireet taxes and will also dispense
with some of the direot taxes and he
will say, “My public sector is thriving
and I can have any amount of money
by way of turnover taxes, as they
have in Russia, to finance our
schemes.”

My submission is, we must handle
our budgets in a more delicate and
deft manner, because they are inter-
woven with our objectives and the
slightest damage that we may inflict
on the budgetary proposals will harm
the objectives which we are here to
support. I, therefore, offer my whole-
hearted support to the budget.

1 may refer to one point before I
resume my seat. There is some eri-
ticism against inflation and rising
prices, My submission is, that the
present rise in prices and inflation is
due, as has been made clear on manv
occasions in this House, to the fact
that our production does not keep
pace with the demand procreated bv
huge amounts of money which come
into the public pockets. WNaturally.
there is larger demand, but the supnlvy
is short. The effect is that the prices
go up. What is the remedy? TIf you
want to fight inflation. it is not Gov-
ernment alone which shall be able to
fight it single-handed. We should
have to produce more. If we have to
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produce more, we should emulate the
industrious bee and the ant and busy
ourselves in real constructive pro-
duction of articles and goods required
for the country, Merely hurling
accusations against the Government
that we are not producing more is no
good and it has to be stopped. I would
appeal to all sections of the Housc.
All of us must concentrate our atten-
tion in disciplining the people in the
country’s cause and telling them that
unless they excrcise every muscle to
increase the production, inflation will
not disappear.

If we are to imposc price control,
as we have done some time back, price
control would augment the corrup-
tion. That is our experience. Shri
Gopalan was speaking abut wceding
out corruption, but he was prescrib-
ing a way by which corruption would
be on the increase. Thercfore, we
should not take a party-view of the
budget, We should take an all-India
view of the budget and present an
integrated national picture of our
ecnomy. Therefore, one who looks at
the budget from a narrow sectarian
point of wview will not be able to
understand it properly; on the ron-
trary, he will come to certain dan-
gerous conclusions, which will he
fatal to the country.

Shrimati Sharda Mukerjee (Ratna-
giri): Mr. Speaker, Sir, I thank you
for giving me this opportunity of say-
ing a few words on the budget pre-
sented by the Finance Minister on the
23rd April. 1 am afraid, boing neither
an economist nor a politician, 1 can-
not claim to speak with any authority
on so complex a subject as the
nation’s economy. However, T cshall
try to place before the House the
views of the common man of this
country, who is concerned with the
budget, mainly from the pcint of his
own personal pocket and secondly
from the way it reflects the Govern-
ment's policles. programmes and
finances.
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|Mr, DEPUTY-SPEAKER in the Chair]

On the 14.h March, when the Fin-
ance Minister presented his statement
of accounted receipts and expenditure
for the year 1962-63, we had a fore-
taste of the main budget and since
then the atm:sphere has been heavy
with suspense and rumours of fresn
taxation.

At the outset, T would like to con-
gratulate the Finance Minister for
spreading the taxa'ion over a wide
section of society., I know that the
hcn. Members {rom some opposition
parties will oppose this, but I fecl
that the burden and responsibility of
building our nation lies upon all of
us to a grealer or smaller measure.
As the rich man bears the burden, so
thee poor man also must bear the
burden in a smaller measure,

I have becn elected from the dis-
trict of Ratnagiri and [ would like to
represent in this House some of the
conditions of life there. I venture to
say that the cost of living has increas-
ed there and that the basic amenitles
of life like water, roads, medical aid,
cte. are lacking. While I wag there,
I was asked, what could I promise
them? Could I guarantee that there
would be a rail service or approach
roads, wells in the villages, hospitals
for the sick and employment for the
young? My answer was, no; these
things 1 could not guarantee. But
this 1 did guarantee: I did promise
that I would represent their case in
the highest assembly of the land, the
Lok Sabha. Here I stand in this
august forum and ask that these
amenities be made available to them
as soon as possible, We have pro-
gressed in a great measure, but T am
sorry to say that in the area from
which T have been elected, progress
is very slrw.

I come to the problem of direet

taxation, Tt is true that-if tax ewva-
sion could be avoided. the burden o
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taxation would be certainly smaller,
but no amount of control can stop the
greedy man from aking all he can.
No amount of administrative and legal
sanction will stop him from robbing
society of what he oweg it, It is.
however, of utmost importance that
we curb ostentatious display of wealth
and conspicuous consumption not only
from the social point of view, but ia
crder to channel the extra earnings
into savings and investments. If
society continues to look up to the
rich man, if society supports flam-
boyant display of wealth, I am afraid
tax evasion will continue, in spite of
legal restriciions. The only way would
be, if society could outlaw the big
spender and if austerity and modera-
tion could be considered virtues, then
such evasion would be restrained.
Therefore, I welcome the Finance
Minister's increase in wealth tax, !
grant that such inereases will not be
totally transmitted into revenuc.
Unless administration and society take
drastic action agalnst those who flaun!
the law of the land with regard to
the payment cf income tax, I fear
that we shall not be able to get the
appropriate amount of revenue from
such income tax. I also agree with
the Finance Minister on his abolition
of the expenditure tax, because such
legislation as cannot be implemented
had bettt:r been withdrawn.

With regard to the corporation tax,
it has increased by 5 per cent. It has
been said that this will be a disincen-
tive to savings because companies
which continue to have proflts in spite
of the tax will continue to give higher
dividends and thereby their savings
will be reduced. It would perhaps
have been better to have devised some
way whereby the dividends could be
reduced and the savings oould have
been increased. One of the ways is
to give a rebate on a portion of the
profits which has been ploughed into
savings. The margin of profit in cur
country is so very large that I do not
think these small fiscal changes will
be any hardship on the corporations
nor do 1 think they will have any
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bearing on the investmen tin the pri-
vate sector and in these corporations.

It is obvious that it is not possible
to eke out any more revenue from
direct taxation and, therefore, the
Finance Minister has had to, inevi-
tobly, resort to indirect taxation. Sir,
there is discontent and apathy among
the people, and 1 fear very much that
indirect taxation will bring a rise in
the cost of houschold consumer goods.
It is, therefore, incumbent upon the
Government to sec that the prices do-
not rise in a speculative manner,—
for rising prices are increasingly link-
ed with dearness allowance, which-
brings about an inflationary spiral.
Therefore, I think it is the duly of
the Government to see that such infla-
tion and such speculation in prices do
not cccur,

The most important item of the
excise duly is cloth. It is well-known
that the textile manufacturers have
a large margin of profit. It is to be
hoped that they will bear the burden
of the extra duty and will not pass It
on t» the consumer.

The small return in the public sec-
for causes us grave concern. But we-
must all remember that these projects
are in their nascent stages, that they
are also of such a nature as will not
yield immediate returns, tha! in an
under-developed country like ours it
is to be expected that we should have
a lack of trained technical and mana-
gerial persoennel and skilled workers;
such small returns if they are a saeri-
fice on our part, we are expected to
bear them; for it is necessary that we-
sacrifice today so that we may reap
the benefits tomorrow; it is necessary
that we should build a nation for our
children.

Sir, we all share the anxiety of the:
Finance Minister over the forelgn
exchange position, Therefore, we wel-
come his ‘ax incentive to export. But
wie must remember that there are cer-
tain structural inadequacies in our:
industrial organisations; that our In-
dustries are not export-oriented and
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that until our products are able to
compete in the foreign markets on the
basis of their quality and low selling
price we cannot hope to do as well as
we expect, But, it ig imperative that
we rely more and more on our foreign
«eXports rather than on foreign aid.

Sir, I would like to refer to some
of the arguments advocated by somo
hon. Members of the Opposition Party.
Shri Gopalan, the leader of the Ccm-
munist Party, has objected to the hur-
.den of indirect taxation on the poor.
He said that tax evasion exists and
he has also opposed the abolition of
the expenditure tax, I would like to
express here that there are certain
inherent tenidencies in our national
character due possibly to the faet that
we are poor and undeveloped coun-
try, and that the blame ecannot be
laid entirely upon the administration.
These things we have to recognisc
and we must learn to contend with
them. I would also like to mention
Maharani Gyatri Devi's stalement in
which she said that the public sector
was unproductive and unremunera-
tive. We are fully in agreement with
this. But at this juncture we strive
towards things which will give wus
returns tomorrow. We sacrifice today,
we work today, so that our nation is
built up for our children and our
children’s children. Therefore, we
nust sacrifice and expect to get poor
returns on some of our ventures.

In conclusion, I would like to say
that our people are imbued with tra-
ditirnal wisdom and a child-like sim=
plicity, but T would like also to ex-
press a warning that no longer can
we exploit the trust and confidence
they place in us, no longer can we
try their patience. Plans and plati-
tudes are no substitute for bregd and
employment. The promise of future
prosperity cannot gloss over certain
trends of maladministration, which we
must admit. These are the stark facts
of our economy. We must accept the
challenge that is put to us by the
“pxverty and privation of our natlon.
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We, the elected Members of this House
are here not only to reflect the opinion
of the people but to expend every
ounce of energy to deserve the faith
.nat they have placed in us.

Before I close, I would like to say
that the main task before us consisis
of stabilising prices, increasing savings
and national productivily, exploitung
available resources and building up
our foreign markets. Therefore, the
three questions we must ask our-
selves are:; (i) will the pruposed taxes
yvield additional revenue to finance
our investments; (ii) do they curb
consumption and increase earnings;
and, (ili) are they beneficial to our
export drive? Judging by these cri-
teria, 1 believe that the budget pre-
sented to us by the Finance Minister
is well attuned to the requirements
of cur national cconomy.

With these words, Sir, I support the
budget.

Shri Ramanathan Chettiar (Karur):
Mr. Deputy-Speaker, Sir, let me, at
the outset, congratulate the hon. the
Finance Minister for having presented
the budget on 23rd April, 1962 which
can be defined as of a bold character
by a confident Finance Minister who
has, on behalf of the party. after
having had a great success in the
general elections and also having
obtained the wverdict of the people.
One of the two redeeming fea-
tures of this budget, to my mind,
is strengthening the credit structure
by placing the banking system on a
sound and healthy basis.  After the
Palai Bank crash, the Government
and Reserve Bank have strengthened
not only the strongly-placed banks but
also the weaker units and thus put the
banking system on a sound basis, Now
the credit structure of the country is
in a healthy state. Unless the founda-
tion of a building is strong, the super
structure cannot stand. In the same
way, the Finance Minister, being a
shrewd man, has put the credit strue-
ture on a very solid basis so that he
can go to the country and float his
loan and also see that the banks help
the industrial development.
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The other feature of the budget is
that he has suggested the dispersal of
the joint stock holdings on a wider
basis; that is to say, he has laid em-
phasis more and more on equity capi-
tal rather than the joint stock compa-
nies depending entirely on loans from
banks or from quasi-governmental
financing institutions. I think this is a
welcome idea. By this proposal, he
will see that the shares are held by a
larger number of people and will meet
the criticism usually wvoiced by hon.
Members opposite that there is a lot of
concentration of economic power i a
few hands.

I think the Finance Minister's pro-
posal has to be appreciated by one and
all of us because he has tackled this
problem in a practical manner. Of
course, the Mahalanobis Committee
is there, but, instead of waiting for
their report, he has made a beginning
and attacked this problem in a forth-
right manner. 1 am sure, his efforts
will succeed. Here I would like to say
that the companies in the private sec-
tor have to con-operate with the gov-
ernment in order that the Finance
Minister realises hiz objective, and 1
am sure the private sector will not be
wanting in their co-operation to the
‘Government,

Apart from these two redeeming
Teatures, this is the first time that the
budget has been export-oriented, He
has made a beginning and created an
Export Development Fund of Rs. 1
crore. For a couniry with an export
of over Rs. 600 crores this is only a
fringe, but now that he has made a
beginning, I am sure more and more
funds will be made available to the
Export Development Fund in order to
give a fillip to this important aspect
in our economy,

Here 1 would like to say that the

Government as a whole has to be con-
gratulated for the establishment of a
Board of Trade and. T must say, they
have chosen an active and energetic
‘Minister to preside over-as the Chair-
man of the Board of Trade. I am sure,
with his drive our export will not only
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step up but the target that is fixed for
the Third Five Year Plan, namely,
Rs. 750 crores per year will also be
realised,

As a practical step, the Finance Mi-
nister has given a concession io the
tea industry by way of reduction of
the export duty from 44 nP to 25 nP.
This is a welcome feature. Because
of this, the tea industry, which is one
of the important earners of fqreign
exchange, is greatly benefited and will
earn more foreign exchange, which is
a vital need for the development, of
our economy.

Now I come to an industry which
haz not got that amount of encourage-
ment, and that is the mat-h industry,
Only two years ago he levied a tax on
this industry. In that part of the
country from where I come, namely,
the South, the match industry is run
mainly on a cottage industry basis
and most of the workers there are
very poor and a Jarge number of
them are womenfolk, The Finance Mi-
nister might explain it away by saying
that it is only a minor change, but I
hope he will sympathetically consider
the case of this industry and see that
no further hardship is put on it,

Then I come to the soap industry.
Here 1 am talking only of those soap
tactories which have a production of
200 to 300 tons, for the levy of an ex-
cise duty. Now the proposal is to
bring down the limit from 200 to 100
tons. By this proposal, this industry,
which is run more or less on a cottage
industry basis. will be greatly affected

-I would humbly pleag with the Fi-

nan“e Minister to look into the case
of this industry and see that no hard-
ship is caused to this industry.

Coming to the direct taxes, the
Finance Minister hags stressed that
the direct taxes have also to contribute
towards the exchequer because there iz
a lot of criticism, especially by my hon.
friends opposite, that he is resorting
only to indirect taxes and that he ig
not laying stress on direct taxation, I
am glad that he is now raising the



29.5 General

[Shri Ramanathan Chettiar]

corporalion tax, as this will meet the
criticism of the hon, Members, parti-
cularly of the Communist party, and 1
am sure they will be satisfied. I am
sure the smal]l increase that he has
suggested, will not make the companies
reduce the dividends because the com-
panies are making very reasonable
profits nowadays due to the buoyancy
of the economy. I hope they will be
able to meet this increase without
reducing the dividends.

This budget can be called anti-infla-
tionary. The Finance Minister has ap-
proached this problem in a very pre-
cise manner, as he is very anxious to
prevent the rise in prices, For the
first time, he has tapped more from
internal resources to augmoent the
finances and to meet the criticism, es-
pecially of the foreign countries and
the Aid India Club, that we have not
done enough in this respect. T am sure
that the friendly foreign-aid giving
countries and the members of the Aid
India Club will sympathetically view
our requirement, inasmuch as the Fi-
nance Minister has tapped the internal
resources for taxation and help us to
a large extent to fulfil the Third Plan
projects,

The other important point 1 would
like to mention ig one which is being
talked about everywhere—and 1 was
confronted with it during my election
tour—namely the price situation, One
cannot forget the fart that prices are
shooting up. I was confronted with
this question everywhere I went,
mostly in the rural parts. But all that
I could say was that in a planned
economy there js bound to be a rise in
the prices and that Government are
alive to this fact and are taking ade-
quate measures to keep down the
prices. In reply to a 'supplementary
question of mine the other day the
hon, the Minister of Planning said,
to my great surprise, that there is no
Cell in the Planning Commission to
watch "and control the price situation
in this country. I am sure that the
Finance Minister will take note of this
and will, as a Member of the Plan-
ning Commission, see to it that apart
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from the Economic Division of the
Planning Commission, which is sup-
posed to look after the price situation,
a separate Cell is created for this pur-
pose, because this is a vital problem
affecting 43 crores of people of this
country and if his plans are to suc-
ceed he should see that the prices do
not rise higher and higher. He should
al least see 1o it that the prices are
stabilised and that the Planning Com-
mission is alive to this situation, and
take adequate measures to keep down
the prices,

Lastly, there is a strong feeling in
the South th:.' the Southern States do
not get . z.nount of encouragement
in respect of ercnomic and industrial
development.

Shri Nath Pai (Rajapur): You have
now five Ministers here.

Shri Ramanathan Chettiar: You
may have ten Ministers, but that alone
wil] not satisfy the people of the
South. Kerala, Andhra, Tamiland and
Mysore quite rightly feel that ne
major public sector project is located
there.

An Hon. Member: Neyveli

Shri Ramanathan Chettiar: Apart
from Neyveli, Neyveli is a Cenlra!
Government Corporation, I am  sure
that the Government and the Planning
Commission will see that this injustive
is redressed as soon as possible and
that more and more public sector pro-
jecls are established in the South.
Unless and until the aspirations of the
people in the South are fulfilled, I am
afraid they will get more and more
bitter, Excuse me, Sir, for saying so.

An Hon, Member: What about Ban-

galore?

Shri Ramanathan Chettiar: I am
stressing on this point, because, after
all, it is the economic need-of the
people that have got to be satisfled.
Once you satisfy that, even their poii-
tical aspirations can be satisfied; be-
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cause, when their economic needs ave
being met they will feel that the South
is not neglected and that they are
being looked after well by the North.
And it is not also a question of North
or South, All that I stress is that there
should be a regional balance of econc-
mic development in all parts of the
country irrespective of North, South
East or West.

Coming to my own State of Madras
I would like to say that the Planning
Commission should take immediate
steps to sec that the exploration of oil
in the Cauvery basin is taken up.
There is oil. There was a scismic
survey held, but I am afraid with that
it has stopped. I wish that the Minis-
ter of Mincvs and Fuel was here and
I hope he will take note of it. Now
that the Tuticorin port has been taken
up, I am sure that the Planning
Commission will see that the Sethusa-
mudram project is also included in
the Third Plan. Alrecady it has been
referred to an expert committee. Mr,
Davis, Nautical Adviser from the
United Kingdom had come and he had
also submitted a report to the Gov-
ernment. 1 am surc that they will
give immediate consideration to Mr.
Davis's report and sce that they take
up the Sethusamudram project in the
Third Five Year Plan itself.

Sir, I do not want to take any more
of the time of the House except to say
that I support the Budget proposals
of the Finance Minister,

Mr. Deputy-Speaker: Any Member
from Jan Sangh?—No. Shri Kamath.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Mr, Deputy-Speaker, the
House, Sir, is discussing the Budget of
1962, the first year of a quinquennium,
a five-ycar period which is fraught
with grave danger not merely o the
independence and sovereignty of India
but, may I also say. to the achieve-
ment of the goal of democratic socia-
lism which the party in power profes-
ses.

The other day, just a fortnight ago,
when I listened to the speech of the
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Finance Minister I wondered—and as
I listtened attentively my wonder
grew—I wondered whether the Finance
Minister who, in the course of hi*
speech, had very touchingly said that
“the administration of the tax laws
should cause the minimum of vexation
both to the tax payer and to the tax
collector and one thing that should not
be taxed iz people’s patience” had ar-
rived at this philosophy of life lately.
And I wished that he had cultivated
this outlook some six years ago when
he was Chief Minister of Bombay
State. :

Shri Nath Pai: We live and learn.

Shri Hari Vishnu Kamath: Yes, we
live and learn, and I am glad that
the Finance Minister has learnt.. ..

The Minister of Finance (Shrl
Morarji Desai): You beiter learn
something,

Shri Hari Vishnu Kamath: I learnt
it long ago, long before you did.

NShri Morarpi Desai: But you have
not learnt anything.

Shri Hari Vishnu Kamath: Well, I
have learnt more than what you have
learnt in the course of sixty-five years;
I have learnt much more in a lesser
period. Very well, we will discuss it
later on, outside the House. I am not
yielding, and I hope the Finance Mi-
nister will not interrupt me too much.

Shri Morarji Desai: Address the
Chair,

Shri Hari Vishnu Kamath: [ am ad-
dressing the Deputy-Speaker and I
hope you are hearing me properly.

Mr. Deputy-Speaker, the Budget
has become in the Lok Sabha more or
less an empty routine ceremonial, be-
cause the Government has behind it, to

. use a backneyed phrase—I hope it is

parliamentary—a brute majority to
carry by wote, blind or otherwise,
whatever proposals the Government



2919 General

[Shri Hari Vishnu Kamath]

bring before the House; and, secondly,
the House has got used, as you are
very well aware, to supplementary
Demands for Grants by every Minis-
try during the course of the financial
year, and this has lead to a lot of in-
accurate and very rough budgeting.
And therefore this budget discussion
has been siripped, if I may use the
word, of the significance and impor-
tance which should be its due. I will
confine myself to the—may I use the
word—truths which Minister has
sought to expound in the course of his
speech and the fine sentiments of
which he has delivered himself in the
course of his speech, a fortnight ago.
I shall confine myself to those senti-
ments which he has given utterance to
in the course of his speech.

14 hrs.

May I take first what he said— I
refer to page 11 of the speech deliver-
ed by him on the 23rd of April last:

“In a planned economy, it must
also serve the wider objectives of
augmenting savings, promoting ex-
ports, of bringing about a better
balance between the supply and
demand for individual commodities
and indeed of social justice in
distributing the rewards and sacri-
fices implicit in planned progress.”

Further on, he said:

“Quite a number of items in our
range of indirect taxes are such
that they impinge more heavily on
the upper middle and middle clas-
ses.”

He has said that they impinge on
the middle classes as well. That is the
tragedy of India today. Not merely
are the poor classes being ground into
dust, but the middle classes also are
being attacked—attacked mercilessly.
The middle classes are getting slowly
pauperised, The middle classes are
supposed to be the back-bone of a
nation. ‘The poor classes, yet always
have with you ag Jesus said, and we
have them in abundance in India.
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It may be well to think of this posi-
tion in the light of what the Finance
Minister himself said. He said:

“The income-tax payers form a
relatively well to do section of the
society, In a population of 443
millions, they are under a million
and thus are a microscopic group.”

That is a significant commentary on
the social position today in India: 443
million people; 1 million tax-payers.
That is to say, those whose income is
below Rs, 250 a month are 442 million.
Per capita income has been assessed
recently and I suppose it is of the ma-
gnitude of between Rs. 25 and 30 a
month. So that, from this, we will get
an accurate idea as to what the lowest
strata of society must be earning and
what you are trying to sgqueeze
out of their daily labour in our coun-
try. Therefore, when you tax com-
midities like tea, tobacco which goes
into the making of biris, and matches,
T really wonder how the Finance Mi-
nister, who has such a solicitude for
the poor and the middle classes, could
bring himself to impose these taxes on
the people of our country, ’

It is well to remember that when
an indirect tax is imposed on a com-
modity, a multiple of that tax—not
that tax, but a multiple of that tax—
is passed on tp the consumer. To
stop that, the Government has not
taken any action, It has been pointed
out to the Government every , year
during the last five years or more
that as soon as budget duties are an-
nounced, there is a tendency in the
market for prices to go up. The
Government has not taken any action
to stop these big profits and fix a price
in accordance with the duties imposed.
Every year, that has been witnessed.
Even in Delhi, prices have gone up:
aot by the taxes announced, but by a
multiple of the tax, whether it is
sugar, whether it is cloth, tobacco,
tea or anything else.
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The papers reported a couple of days
ago that in the Consultative Commit-
tee of the Finance Ministry, there was
a discussion of this matter and the
Finance Minister promised to explain
to the Parliament two things: (i) why
he has sought to abolish the expendi-
ture tax and (ii) if there is a fall in
the internal consumption of tea, he
will reconsider the matter of duty on
tea. Coming to expenditure tax, the
Finance Minister has said on page 14
of the printed speech:

“I propose to abolish the five
year old Expenditure Tax with
effect from the current year, When
it was introduced in 1957, it was
realised that it had no backing of
historical experience. It was, how-
ever, hoped that the tax would be
a potent instrument for restrain-
ing ostentatious expenditure and
for promoting savings....The re=
venue from this source has remain-
cd conspicuously small....Experi-
ence has not shown this to be the
case. If the working of this tax
had shown some promising results,
it would have been worth while
to continue and even extend it; but
with the present experience, it is
considered best not to continue a
measure which, as a source of eco-
nomic resitraint, has been ineffec-
tive and as a source of revenue
unattractive.”

This is rather too bald for us to be
convinced. I hope, therefore, in the
course of his reply to the debate, the
Finance Minister will tel] us more
than what is contained in these brief,
laconic remarks in para 36.

Assuming that the experience has
been adverse, has been contrary and
has not justified the expectations that
had been raised when the Expenditure
tax was introuced or enforced, I would
appeal to the Finance Minister to
apply the same yardstick, the same
criterion to another experiment
which has been going on in this coun-
try for the last so many years, that
is, the experiment on prohibition, to
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which the Finance Minister is devot-
ed, and may I say, dedicated.

Shri Tyagi (Dehra Dun): Wedded

Shri Hari Vishou Kamath: If Shri
Tyagi wants to think of weddings, he

is welcome to do so. I would say, de-
dicated.

Here, I would invite the Finance
Minister’s attention to an answer given
on the floor of the House with regard
to the experience regarding prohibi-
tion. Answering a question on the
26th April, Shri Datar, Minister of

State in the Ministry of Home Affairs
said:

An Hon, Member: He is naot hera,

Shri Hari Vishnu Kamath: The
Government is one and there is col-
lective responsibility. He said:

“The Governmenis of Mysore
(for other  Districts) —except
Mandya and some other districts—
Uttar Pradesh, West Bengal,
Madhya  Pradesh, Bihar and
Kerala have asked for 100 per
cent, Central assistance to meet
the loss in excise revenue plus
ithe cost of enforcement and reha-
bilitation. The replies from other
State Governments are awaited.”

This is the case cven after 15 years
of valuable experience in the Bombay
State, in Maharashtra and Gujarat.
Even after 15 years of experiment in
these and some other States, several
State Governments are not convinced
of the soundness of prohibition as a
policy and, to use the words of the
Finance Minister—attractive from the
point of revenue or from the point of
view of results. Otherwise, how can
these Governments—there also the
Congress party is in power and
the same party is in power in all
those States—how on earth, why
should they ask for 100 per cent.
assistance plus the cost of rehabilita~
tion plus the cost of enforcement? If
the Finance Minister were to apply to
this experiment—disastrous experi«
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ment—in prohibition the same cri- So, he has said it, that the burden

terion on which he has judged the
Expenditure tax, I am sure he will
revise his policy of prohibition in
good time.

Shri Tyagi: So, friend
advocates drinking?

my hon.

Shri Hari Vishnu Kamath: I am
coming to that. I do not know if my
hon. friend cannot make a distinclion
between drinking and getting drunk.

In this country, if statistics are any
guide, and those statistics are avail-
able, it is estimated that less than
0:5 per cent. of the population are
perhaps addicted to drink. Now,
when that 0:5 per cent. of the popu-
lation do not get their measure of
dring in the country, which they used
to get beforce prohibition was intro-
duced, I was told in Bombay by re-
liable doctors who had to attend on
such cases, that these people, these
addicts take to methylated spirit and
come to hospital with burnt out sto-
machs. If that is what the Finance
Minister wants the poor people to do,
he is welcome (o continue these mea-
sures. And if at all, we stand, my
party stands, for temperance;
my party stands for education in this
matter. And I feel that enforcement
of prohibition by law is next to im-
possible, without educational mea-
sures and without proper temperance
propaganda in the country.

Therefore, I would suggest to Gov-
ernment that they should adopt other
measures which could have obviated
the necessity for imposing so many
taxes, not merely these taxes on
tobacco, tea and malches but several
other taxes too.

I come to the last para of his speech,
because that has a wital bearing on
what 1 am going to say. He says:

“Higher levels of taxation no
doubt impose a burden of sacri-
fice on our people.”.

will fall on our people, rich and po:r,
on the poor more than on the rich,
—for the poor are more than 442
millions in the ccuntry. 'Then, he
goes on to say:

“The point to remember is that
there arc only two alternatives to
such taxation—inflation or stag-
nation,”. 7|

I am sorry that the Government’s
vision is so blurred and so myopic
thal they are not able to see the third
alternative to namely taxation. But
what about the wasteful, extravagant
cxpenditure that has been resorted to
in Government Departments, which
i3 a mounting expenditure? Can they
not conserve our resources? Can they
not impose austerity on themselves?
Is it not possible to conserve the re-
sources and impose austerity on them-
selves, so that the additional tax mea-
sures might not be resorted to?

Throughout this country, after the
zaneral elections, there was a sudden
spate of Ministers in most States, a
bumper crop of Ministers, and in the
Centre too now—only this morning,
we read the news. In some States,
the number was, or is, perilously near
the size of—I hope it is not unparlia-
mentary and it is quite in order—
Ali Baba's band; and at the Centre,
—I am not casting any reflection or
any aspersion on the Ministers; they
are all honourable men, and they
work wvery hard for the country's
welfare: it is only a coincidence of
number and nothing else—we are
dangerously moving to the strength
of a pack of cards. If we have only
three more, then we shall be com-
pleting the pack including the joker.
In the First Lok Sabha, we had the
good fortune of witnessing the com-
pletion of the task in the fourth year
of the First Lok Sabha, but I am con-
fident that that may be achieved
once again, and consummated probab-
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ly during the first year iself of the
Third Lok Sabha. I was rcferring to
the economies that could have been
effected, ang that could be effected
even today—it is not too late—so that
many of these taxation measures
might be done away with.

We are not, and my party Iis not,
against taxation as such. My party is
not against planning as such, But we
want that every rupee, if not every
naya paisa, of the taxes that are col-
lected must be properly accounted
for and the people must go 1io-
wards  this counfry’s welare and
for the betterment of the people, and
the Plan, must be a proper, wcll-
plannc:l Plan, not a planless Plan, as
it has «ften happened in the past.

Coming to these measures which I
may suggest to Government for con-
sideration, first, I have suggested pro-
hibition. This must be seriously re-
considered, on the basis of the remarks
which he has himself made with regard
to experience as applied to expendi-
ture tax. Next, it is high time that
Government considered reducing the
governmental expenditure and the
vast expenditure that is being incur-
red on things like or ‘on projects like
community development projeets. It
was not any irresponsible Opposition
Member speaking, whom you may dub
as irresponsible and worse, but it was
Acharya Vinoba Bhave who some two
years ago, I think, it was in Belgaum,
said this; after visiting a number of
these community development pro-
jects, in acute sorrow he said that it
had pained him to observe that not
less than 30 per cent. of the money
that is allocated 'or spent on these
community development projects or
some of these projects which he had
seen, was infructuous and was not
utilised really for the welfare of the
people. If that be so, out of Rs. 10,000
crores and odd that are being spent on
the Third Plan, how many thousands
of crores will be wasteful or infruc-
tuous expenditure? We are being
treated every year, year in and year

VAISAKHA 17, 1884 (SAKA) Budget—General 2926

Discussion

out, to these Pubiic Account Commit=
tee's reports. Every year, we are
shown how much is being wasied and
how much money has gone down;
whose drain, which Ministry's drain, I
am not going to detail this, because
that will be taken up in the course of
the various Ministry's Demands for
Grants stage. But it is really shock-
ing. not merely pathetic or tragie, but
it is real!ly shocking that in a poor
country like India, where in the Fin-
ance Minister’s own words, 442 million
people out of 443 millions are not
income-tax payers, there should be so
little of conscience for public money, 1
do not know what the reasons are.
Destiny placed the Prime Minister in
a fortunate position. The Prime Min-
ister did not have to earn his liveli-
hood all his life, and, therefore, per-
haps, it is likely that he has not cul-
tivated that sense of value for public
money which Mahatma Gandhi had.
He said time and again that every pie
—in those days. it was the pie, and
only now it is naya paisa—of public
money that you are going to spend
must be accounted for. Take the
Defence Ministry, about which the
Public Accounts Committee’s reports
give us such a lurid picture Year
after year. The Defence Minister, se-
cure in the confidence and affection of
the Prime Minister, seems to be a lit-
tle allergic to the Public Accounts
Committec's remarks and observations
and criticisms. But he is completely,
may I use the word, deaf, and he has
got a closed mind to whatever Parlia-
mentary Committees may  criticise
about his Ministry’s doings. This year,
only last week, the reports of the
Public Accounts Committee were plac-
ed on the Table of the House, Again,
the same picture of the Ministry's do-
ings has come beforc thc House. Is it
not time that the Finance Minister
who has got, I believe, a better sense
of value of public money, as serts him=-
self over the Defence Minister, asserts
himself with regard to the doings of

" the Defence Ministry and see that the

money that is allocated to the Defence
Ministry is properly spent and proper-



2927 General

[Shri Hari Vishnu Kamath]

ly accounted for? Otherwise, there
will be more taxes coming later, even
this year or next year, until the back
of the people is broken, ang the people
can stand these taxes ng longer. Then
the climate of revolution will be abroad
in the country, not merely of non-
violent revolution, but—if this course
is not checked—there may even be
forces of a violent revolution breaking
in the country, which we want to pre-
vent from taking the upper hand in
our country, Therefore, in the interest
not merely of the people but even of
the Treasury Benches—they may not
find themselves there in case a violent
revolution breaks out in the country—
in their 'owp interest, they must wake
up betimes.

Shri Morarji Desai: I will not have
to hear you then.

Shri Hari Vishnu Kamath: It will be
your misforiune,

Shri Morarji Desai: Not my misfor-
tune—that you will have gone.

Shri Harl Vishnu Kamath: The Fin-
ance Minister referred 1o another
matter also. He says:

“It is my hope that as in the past
with increased incomes and pro=-
duction and a tighter check on the
ecvasion of taxes,...”

Where is this check? We do not see
any sign of a check on evasion of
taxes. The other day there was a
question put here. I asked whether
Government proposed to notify the
names of tax evaders. Even that
question was evaded. The Govern-
ment is not serious about checking
this tax evasion, If only this tax
evasion had been checked in good
time, over so many Yyears, s0 many
taxes would not have been imposed.

Now the Administration too is pro-
liferating; the bureaucracy and the
lower staff are proliferating. I de not
know how far Parkinson's Law has
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come into operation or does come into
operation, The Administration has
proliferated to such an extent that
efficiency tends to suffer. In this con-
nection, I may mention one or two
instances only, because 1 am racing
against time and I would not like to
ment'on too many instances, The
telephone services, even in Delhi, have
become inefficient to a degree. In two
weeks, the telephone allotteq to me
went out of order twice. When the
matter was reported, the proper per-
son was not available. It was almost
twelve hours before it was set in
order. The so-called utility services,
which are being well paid for, are
no more utility services but are fast
becoming ‘futility services'. The Gov-
ernment should sec that this state of
affairs is mended.

Mr. Deputy-Speaker: The hon.
Member's time is up.

Shri Hari Vishnu Kamath: I started
at 2 o'clock. I will have 30 minutes.

Mr. Deputy-Speaker: You have
taken 28 minutes. You started al five
minutes 1o 2 o'clock.

Shri Hari Vishnu Kamath: 23
minutes—I started at 2 o'clock.

The Economic Survey 1961-62 says
on page 2:

“_ ...thcre can  be little doubt
that a vigorous promotion bf ex-
ports has become a major desi-
deratum of economic policy in the
country”.

Now, answering a question in the
House the other day, the Finance Min-
ister himself said:

“During the last two Plan
periods, annual exports from the
Indian Union averaged Rs, 61484
crores and Rs. 612:18 crores res-
pectively.”

That is, in the Second Plan period, the
value of exvorts wag reduced. I would



2929 General

like to know what the Government
proposes to do in this regard.

Couming to the public sector also, we
are all for the public sector, provided
it is well-managed in the interest of
the people and is efficient and produc-
tive. A tree is known by its fruit.
Here the Finance Minister himself has
criticised the public sector in his own
inimitable manner. He says:

“The private sector in India is
already relying to a considerable
extent 'on the ploughing back of the
profits and savings in the corpo-
rate sector for expansion, The
public sector must do the same if
it 1s to play an increasing role in
the development of our economy”.

The public sector is becoming the
much-publicised sector, and unless
Government train competent person-
ne! 1o manage these underiakings, I am
afraid the Government by taking on so
many undertakings withip its own
fold, might well become the undertaker
of our national economy, which I do
not want to happen.

Thercefore, T would like that these
various aspects which I have referred
to should be seriously considered by
the Finance Minister. If he does so,
he might find avenues by resorting to
which he might reduce the taxes
sought to be imposed and do away
with many of them.

In conclusion, I would only like to
appeal to the Finance Minister and to
the cohorts behind him....

Shri Nath Pai:
ranks of supporters.

Shri Hari Vishnu EKamath: There
are, in my judgment, four great tasks
that await the nation in the coming
years.

Shri A. C. Guha (Barasat): Is that
term to be allowed in the House?

Shri Nath Pai: It is absolutely par-
liamentary. It appears in the best
poems in Fnglish literature,

Cohorts—serried
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Shri Hari Vishnu Kamath: 1 did not

say ‘co-horse’. 1 said ‘cohorts’ (Inter—
ruptions).

One is the achievement of national
unity and cohesion. We have as our
goal democratic socialism, because
without democracy we cannot build
socialism. Socialism minus democracy
wili approximate to communism or
fascism. Therefore, it is essential tha
we promote democracy and to that
end, contentment among the people of
India Taxation measures must be
such as to promote that objective.

The second task that awaits us is the
streamlining of the Administration, tr
which I have referred. The thirg ic
economic progress in a perceptible
measure, of wh ch there is not much
evidence today. The last is, improve
ing our country's defences so that our
independence can be fully secure.

There is a feeling abroad in the
country that for the last 15 years the
Government  has  not  progressed
towards the goal of democratic socia-
lism, though it has been professing it
in season and out of season. I have
often heard people in the rural arear
during the elections and at other times,
saying in a spirit of mockery:

‘We had 5991 U9 ; now it
is #GFT UF' . 54T gnd FEAT ; .
949 and FIET.  FAT meuns
worse th'n %37,
I do not subscribe to it. But I have

heard ordinary people, the common
poor people saying so.
An Hon. Member:
meaning?

Shri Hari Vishnu Kamath: I am
sorry he does not know the meening.
Just like I°% and #1-9%9. AT
and FT-5IF

1 hope that this spirit will not be
allowed to prevail and grow strong-
er, because it will not redoungd to
the credit of the Government nor to
the welfare of the people.

What is the
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I will only appeal once again to the
Finance Minister, in the name of the
Guru, the teacher, the Master, whom
he followed in his life and whom he
follows even today, I believe.....,

Shri Hem Barua (Gauhati): He is
a great moralist.

Shri Hari Vishnu Kamath: I make
this appeal in the name of Mahatma
‘Gandhi. He said—this is from Manu-
ben Gandhi's

e a e ma —

Yo gAT AT & 9T ¥ oA
97 IE WTME F75 #1 f2e

"

The master was very humble to his
Congress disciples,

“. . f& Tw | aqraq Ze, .

I will read only four or five lines.
If 1 read the whole of it, it will take
time.

An Hon. Member: Read the whole
of it.
off gfe faow W : e o
1T A97 & A% FTAG T TAT F7 fazAr
s e & 1 a7 afz s w A
SAT FT AT I HIT JAT F79 F a54
wiferes @ STaT. ... (Laughter)

It is not a matter for laughter. This
is what Mahatma Gan&hi said—This
is in very small type, and the light
is not sufficient. Hence the difficulty
in reading it.

" .. .74 FErtae frAra AT,
§ Farfam siifas @ a1 @, =
AT a9l F AT F AAT T
ag WINME F4F &1 fgead Fvar g
fF Z@ ® amEm gui, AW I
art FY AAT TA-AT FLwqraAr,

st el ;AT fAT g aee
F AT A1 ATIT FL AT
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=it gfe faooy wm : 347 f wme-
T am A adi A g
A F1d A9 7971 T/ I ey )

. I hope and pray that this eventual-
ity, this consequence, will not come
to pass,

Shri Tyagi: When did he say so?

Shri Hari Vishnu Kamath: In May
1947.

I hope and pray that this state
of affairs will not come to pass, and
along with the consummation or
achivvement of the four-fold objec-
tive which I have indicated, I hope
economic revolution thay we are try-
ing to accomplish in our country.

Shri A, C. Guha: Mr. Deputy-
Speaker, Sir, considering the Budget
proposals of the Government of India,
we cannot just think of adjusting the
revenue with expenditure. It has
been rightly said by the Finance Min-
ister that taxation is an instrument of
economic policy to bring about social
justice and gchieve the goal placed
before us,

Sir, it has to be admitted that in the
course of the last two Plans, the eco-
nomy of India has become very much
consolidated ang India’s economiec
position as also her political position
has appreciably improved, We ex-
pect that by the end of the Third
Plan we may have a  self-generating
economy. -

Much has been said, Sir, by the
Leader of the Communist Party about
the common man and indirect taxa-
tion. Sir, it is true that indirect taxa-
tion falls more or less on the entire
population of the country. If we
examine the pattern of indirect taxa-
tion prevalent in India, we shall find
that the incidence of taxation is al-
most negligible on the poorer rural
seclions of the community., About 75
per cent of our population live in
villages, and if we examine the items
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on which they have to pay indirect
taxes, we shall find that only three or
four items which they consume come
under the purview of indirect taxa-
tion, and in those cases the incidence
of taxation is very luw. The incidence
of taxation on handloom cloth js only
indirect and low ie. due to tax on
varn, so is it on coarse cloth. Tha
mustard o0il produced by  village
ghanis, which is one of the main
items of consumption of the rural peo-
ple, is exempted from taxation.

Shri Tyagi: Tobacco is taxed.

Shri A. C. Guha: But their hukka
{obacco is exempt from taxation; then
lobacco is not an essential commodity,
Even during the elections this matter
was very much discussed and the peo-
ple, particularly of the rural areas,
voted for the Congress and put the
Congress into office knowing that dur-
ing the Second Plan period, at least
Rs. 1,700 crores would have to be
raised by new taxalion. We did not
make any secret of the fact that we
would have to raise fresh taxes to
implement the Third Plan program-
mes, so that the general siandard of
living, particularly of the lower sirata
of the population, may be raised and
they may have a better type of living.
It is for their good that taxes are
being imposed. These taxes go to-
wards the financing of our develop-
ment programmes which benefit the
lower section of the people,

Anybody going to the rural areas
will immediately notice that there is
an appreciable improvement in the
standard of living of the people. I
personally witnessed this in the course
of my election campaigns in rural
areas. Go to any market place in
rural areas and compare the locally
produced commodities which come
into the market and what used to
come ten or twelve years back, They
have increased by about ten times.
Increased production has also been
accompanied by higher prices which
they get. The agricultural produce
which the rural people produce is
now bringing them much  higher
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prices. Thus they have been benefit-
ed by the development programmes
undertaken by the Government,

Sir, the Leads of the Communist
Group waxed eloguent about indirect
taxation. I would humbly ask him;
what is the turn-over tax in USSR?
Is it not a harder and stricter form of
excise duty only euphamistically
named? What is the cost of living
there? What is the cost of ordinary
articles of daily use of the common
man? It is no use making all these
allegations. We have to see how we
have been faring, how the condition
of our people has been improving, and
if the condition of any section of our
population has not improved, what
is to be done to ameliorate their con-
dition.

We aim not only at a socialist pat-
tern of society; we aim also at a
welfare state. The welfare potential-
Mies of any society would depend on
the just and equitable distribution of
goods and services. I cannot claim
that we have as vet reacheq that
standard. We cannot claim that we
have as yet cstablished a welfare so~
ciety. But the point to see is whe-
ther we have been marching towards
that or not. Compare the availability
of goods and services in 1947-48 with
the position obtaining today. I am
sure every body will admit that there
has been considerable improvement.
We have increased our production
many times, In regard to services
in the form of educational institu-
tions, health centres, public roads,
communications, ete., considerable
progress has been made in the course
of the past twelve or thirteen years.

While 1 express my general appre-
clation of the progress made in the
implementation of our plang and the
general improvement in the standard
and conditions of living of the masses
of India, I have some criticism to
make not from the point of view of
finding fault with the Government,
but with a view to drawing the atten-
tion of the Finance Minister and of
the Government to certain lapses for
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some remedial measures which Shri A. C, Guha: The increase in

they should take. The Finance Min-
ister in his speech has not made any
explicit reference to the imbalance
created in the ecenomy of the country
particularly in the provision of trans-
port, supply of coal, power and some
other commodities of basic necessity
for the development of the country
such as cement, steel etc. This is an
ominous thing which is hampering
production and other developments;
and I hope the Government will give
serious consideration to this imbalance
created in the provision of transport
and the supply of coal, power and
other basic articles required for the
industrial and economic development
of the country,

The Finance Minister has imposed a
tax of Rs., 68.8 crores for this year,
which will be Rs, 71 crores for any
full year. That is absolutely neces-
sary at least to cover the revenue de-
ficit. Apart from that, the Govern-
ment and this House are committed
to provide Rs. 1,100 crores by new
taxation for the implemecntation of the
Third Plan, besides what may be made
available from the existing taxes. In
this, naturally he has to depend more
on indirect taxes, and he has express-
ed the hope that the taxes he im-
poses would not lead to any serious
rise in prices. He particularly men-
tioned about match boxes. I think
that very evening the 6 naye paise
match boxes were sold at 7 naye paise.

=t A IO ¢ HT € AT TH
grag)

st %o Wo ME: v 5 AT GT @
T & "wee g |

I am not a smoker, so I do not buy
match boxes,

Shri Tyagi: Does the hon. Minister
smoke?

Shri Morarji Desai: I have asked
smokers,

price is not only upto the incidence
of tax, but in most cases the increase
in prices has been by a multiple of
the tax imposed. That is the real
complaint of the people. If I contri-
bute one nayae paisa for the imple?
mentation of the Plan I am satisfied,
but if I contribute two naye paise, out
of which one naya paisa goes to the
Plan and one naya paisa to the middle-
man or the industrialist, there comes
my grievance. I think the Govem-
ment have not been quite alert inthat
respect to check the unfair profiteer-
ing, not only of the commercial
agencies but also of the industrial
magnates. I shall come to this point
later,

While estimating his revenue defi-
cit, he has placed it at Rs. 60 crores,
but there is a general feeling in the
country that every year the revenue
receipls are under-estimated in the
Budget papers, and that the expendi-
ture side is often over-cstimated, so
that a wider gap is shown in the
Budget papers to justify the imposi-
tion of new taxes. Last year a reve-
nuc deficit of Rs. 5 crores was shown,
but actually it turned out to be a sur-
plus of Rs. 33 crores. So, there was a
difference of about Rs, 38 crores in
spite of the fact that expenditure had
increased by several  erores.  So,
calculation of revenue receipts should
be somewhat more realistic. In the
Seccond Plan the estimate was to raise
Rs. 850 crores by new taxes. I think
the Government raised near about
Rs. 1,200 crores or even more by im-
posing new taxes. But why this sort
of a dubious ©policy? The House
should be given the opportunity to
know the real financial position, and
if necessary, the House will authorise
Government to raise revenue for the
implementation of the Plan. I think
there should not be any under-esti-
mating of the revenue receipts and
over-estimating of the expenditure
side.

There is another point. For the
Serond Plan, about Rs, 1,200 or
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Rs. 1,300 crores were raised by new
taxes. Out of this about half was
consumed for non-development ex-
penditure of the Government, Only
about Rs, 700 crores or something like
that was invested for plan program-
mes,

Mr. Deputy-Speaker: Fifteen minu-
tes are over.

Shrij A. C. Guha: I will require an-
other five minutes.

Mr, Deputy-Speaker: Only two or
three minutes,

Shri A, C. Guha: Things should be
improved so that the taxes imposed
for the implementation of the Plan
should be utilised for the implementa-
tion of the Plan, not for any non-
development and non-Plan purposes.

Since you have rung the bell, 1
come to one or two important points.
I think the Finance Minister should
have given greater consideration 1n
his sprech to the socio-economic as-
pects of the Plan. He has mentioned
practically very little about the cost
of living, unemployment and disparity
in income. I should concentrate first
on the cost of living, and then I shall
try to touch unemployment.

It was mentioned in this House that
there wag hardly any price policy of
the Government. The other day the
hon. Minister of Planning, Shri Nanda,
referred to the Chapter on  price
policy in the Third Plan Report. 1
think that is a very unsatisfactory re-
ply. I think the Government have
not been observing even the main
points mentioned in that Chapter. To
regulate the pace of credit creation
and aggregate credit creation by
banks—these are the two main polnts
apart from adequate supply of com-
modities, The last one is a bigger
thing; that may not be possible so0
easily for the Government; but they
can easily ask the banks to regulate
the pace of credit creation and the
aggregate credit creation by banks. In
this report—the Ecenomic Survey—I
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find that they have practically abolish-
ed all these things and selective and
general credit control, progressively
withdrawn or modified. What they
have done is just contrary to what has
been mentioned in the Plan Report as
the price policy. The Government
should take some steps to control the
consequences of the easy money con-
ditions now prevailing.

Then, they have stated in the Plan
Report that the fixed income earners,
the most vulnerable classes of gociety,
“cannot be expected to put ‘up too
long with the erosion of their real
standard of living." This is a waming
which the Government have given to
themselves, but have they been care-
ful about this warning? I think the
Rs. 10 dearness allowamce recently
allowed to the Government servants
has practically been eroded by * the.
rise in the cost of living after the
Budget proposals have come out. So,
particularly this middle class section
and the low income group have been
most hard hit. The Planning Com-
mission’s own report has put their
case very clearly, and gtill the Gov-
ernment have not applied their mind
to check the rise in prices or at least
maintaining the standard of living
which they have been enjoying. Then.
coming to unemployment, another im-
portant guestion which a socialist
economy should have considered, the
Budget speech of the hon. Minister is
almost silent on this point also.

Mr. Deputy-Speaker: The hon.
Member must conclude.

Shri A. C. Guha: T would require
two minutes, Sir. The unemployment
figure is rising rapidly. You can see
from the report here that the increase
in the figure in the live registers of
the Employment Exchanges is about
2.30 lakhs more than that of the last
year. If, every year. the unemploy-
ment figures rise in this way, then,
what would this planning mean to the
unemployed young men of this
country?

Another point is the disparity in in-
come. I think there was a committee
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set up two years ago to go into this
question. The Prime Minister himself
felt puzzled and expressed his own
amazement ag to where the extra in-
come had gone. So, a committee was
set up to examine the question; but
nothing has come out as yet. If the
Government is really serious about
this that the disparity of income
should be reduced. then, the Finance
Minister should have made some men-
tion about this repori and suggested
SOMe MEasures.

Lastly, I come to the mopping of
the surplus purchasing power which
the Finance Minister has frequently
mentioned. He said that his proposed
indireet taxes are disinflationary. 1
agree that indirect taxation is several-
ly disinflationary.  But, whose pur-
chasng power is to be mopped up? It
is the purchasing power of the lower
sections of the people. That should
not be the aim of Government. Gov-
ernment should see that the surplus
purchasing power of the richer classes
is mopped up. The purchasing power
of the lower sections of the people is
already too meagre; they are living
on the barest necessities of life. If
their purchasing power is further
mopped up, then, their standard of
living would come down. When in-
direct taxes are put, it should be seen
that its impact on the standard of
living 1s not too great. I hope the
Finance Minister will see that the
prices of the commodities which have
increased after the Budget proposals
are kept under control, and he would
take some measures to see that there
may not be an undue rise in the prices,

There should be proper costing in
the industrial units. I am afraid pro-
per cosling is not done. The function
of the Tariff Commission was to give
protection to the indigenous industries,
That function is practically over, Now,
almost cverv industry is protected
because there is hardly any import of
consumer goods. The Tariff Commis-
sion should now be given a new func-
tion of 1noking into the proper costing
of indigenous products. Thereby, the
prices of manv of the commodities can
be brought down. It is generally
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feared that both the industrialists and
the commercial houses are making
huge profits and causing distress to
the people.

Mr, Deputy-Speaker:
Ali Khan,

Shri Osman Ali Khan (Amantapur):
I have not given my name for today.

Mr. Deputy-Speaker: Shri K. R
Gupta.

Shri Osman

Shri K. R, Gupta (Alwar): Mr.
Deputy-Speaker, Sir, before proceed-
ing further, T would like to draw the
attention of the House to the first
paragraph on page 11 of the Finance
Minister's speech, In this he has pro=
mised u; social justice in distributing
the rewards and sacrifices implicit in
planncd progress.

“Further, all these objectives
have tfo be reconciled with an eye
not onlv to the immediate future,
but also to the long-term perspec-
tive we have kept before our-
selves. No less importang a consi-
ration js that the administration
of the tax laws should cause the
minimum of vexation both to the
tax paver and to the tax collector
and one thing that should not be
taxed is people's patience.”

We have to sce how far the Budget
fulfils all these things. I may say
frankly that so far as the poorest
people in the villages are concerned,
they are the most hard hit people. And
during the last 10 years, they have
never got the chance of getting any
benefits out of the present system of
taxation.

In the rural areas, this year, they
are most probably going to spend
about Rs. 53 crores by means of com-
munity projects, agricultural exien-
sions and so on and so forth. But,
after all these 10 years, there has not
been a «ingle example of village plan-
ning or planning of the family budget
in the poor men's housc:.

At the outset it wag given out that
the community projects will fulfil this
aim in a very short period. But,
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when it comeg to actual oractice we
stand no where. Why is this so? The
reason is first of all the bureaucracy
had put itself in the saddle in the
community  projects. And, when
Acharya Vinoba Bhawe frankly said
that this might not lcad to a solution
of the problem, they more or less
laughed at him. After a certaln
puriod, they came to their senses; and
then they devised a means of having
decentralisation. About that, I can
sav, so far as Rajasthan is concerned,
though we mav have very high
talks about it, it is becoming a failure
mainly because, now, there is an un-
holy alliance betwcen the ruling party
and the bureaucracy. In the name of
decentralisation, they are acting
otherwise. The pcople in the villages
are made into parties, and, instead of
going towards the devclopment side,
they are going towards the cide of des-
iruction. The result is that the deve-
iopment works are, more or less,
neglected and the poor man's lot has
not been changed. Villagers, the land-
less people and those who have got
mere land with them, have no means
of livelihood. The Ambar Charkha
has totally failed. The decentralised
way of production of cloth ig the only
way which can give employment to the
people in addition to agriculture. The
efforts made so far have proved futile.
This shows that the whole thing has
been planned in an unplanned way.

Now, Sir, I come to the questton
adding to the income of the rural
people by having other industries.
This too is in the melting pot. The
bureaucracy has devised the means of
showing to the people the progress on
papers; and I Wwill citc an example.

There is in Alwar district a project
named the Kishangrah Bag C.D. pro-
ject. When it was started there was
a non-official and an official board
there and Shrimati Rameshwari Nehru
was its Chairman. Initially, the
bureaucratic people always reported
that the thing was not progressing and
that the whole thing was going down.
But, after 4 or 5 years, all of a sudden,
we knew that they had invited Presi-
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dent Naser of U.A.R. and showed him
S0 many things there and spent lakhs
of rupees on outer show. All these
things lead but to one conclusion that
we are rather habituated to outer
show and not to have real production.

Let me now come to direct taxalion
position. Always there is talk in the
House about evasion. And, no one
has been able to tell whether this
evasion relates to the higher income
group or to the middle income group
or to the lower income group. So
far as the lower income group is con-
cerned, 1 think it is the most hard
hit. A pergon or a firm having an
income of Rs. 5000 on paper will pay
only Rs. 42. But actually when vou
see the files of the people there are
other additions; they are one and a
half times or double and the result is
that income (ax comes to be very
heavy. In addition w. .hat the income-
taxvakils and practitionerg also take
a fee from these people because they
could not get good accountants and
as such flat rates are to be paid by
them, Last year a circular has been
issucd that those people who have got
a poor return, that is, below Rs, 5,000,
may not have to show their accounts
every year. But this will add to the
difficulties rather than reduce them if,
after four or five years, thev are
called upon to show their accounts:
they may not be able to do so in a
proper way. Hcavy penalities may be
inflicted upon them.

15 hrs.

The trend in the Budget shows that
partnership firms are to be dishearten-
ed because this year the limit has
been fixed at Rs. 25,000 which means
there will be discrimination between
an independent individual and a part-
nership firm. If he gets Rs. 10,000 as
share from the firm. the tax on that
person will be 40 per eent more than
that man who is an independent earner.
Why this discrimination? It will hit
hard the people in this sector. I
hope the hon. Minister will gee to
it. Either they may be told that the
partnerships are to be discontinued
or they must be protected properly.
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So far as the corporation tax is con-
cerned, the same thing is there. The
smaller companies cannot compete
with the bigger companies. There atre
so many hurdles in the way. The
monopolist tendency is there. If the
company system ig promoted more
than the individual or partnership
system I do not know at what stage
we will be able o have socialist
pattern of gociety for removing dis-
paritieg on incomes. Unles and until
we place a ceiling on the assets of a
person we cannot bring down his
income by whatever means of taxation.
‘That is the point. If the company
system goes on without check like this,
‘the time may come when they may
demand compensation and Govern=-
ment may have to enact a Jaw against
it or they may not have the means to
pay the compensation. That is the
main reason why a ceiling on income
has not been made so far although
there hag been a resolution of the
Congress Party to this effect. The
Constitution provides compensation
and thay clause will have to be
removed or they will be made to
remain on paper.

Now, 5ir, I come to indirect taxa-
tion. Just now so many of my friends
spoke about the match boxes. If a
small retailer makeg some profit, how
is the Government justified in (axing
him? Now. one gross of matches will
cost 50 nP more. That is to say, the
retailer will get 50 nP less than what
he used to get. Hardly a retailer
-sells one gross a dav. If we are not
prepared to allow it. if we go to this
extent to tax the retailers in this way,
how can we justify it to be the way
to gocialist pattern of society? So,
whatever may be the argument, the
tax on match box cannot be justified.
"The same thing can be said about the
other necessities of life. There is no
data before us how the pattern of
direct tax and indirect tax is working
or on whose shoulder the burden is
falling and in what proportion. If
data iz given for every year we may
‘be able to know clearly as to where
we stand. But the clear picture is
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never before us. The reason is there
is something wrong somewhere and
they do not want to give it clearly.

Then, Sir, T come to the public
sector. The other day I read in the
newspapers that investment in the
steel industry was Rs. 1000 crores and
there has been a net loss of Rs. 60
crores, Should we run them at a loss
without giving reasons for that?
There is something very wrong amd
the whole process ghould be scrutinis-
ed. But that does not mean that the
public sector should not continue its
work. It may have to be increased
but only in a way in which there may
be some savings and the capital may
be ploughed back later on. The pre-
sent tax policy may lead to a reduc-
tion of capital in the companies. Only
the other day shri G. D. Birla in a
speech hag told us that investment in
the year 1961 was shorter than in
1960. Thig shows a trend in which we
are going. Why are all these things
poing in a haphazard way inspite of
so0 many laudable speeches made by
the Treasury Benches on  socialist
pattern of gociety. That gocialist
paltera has never been defined. How
far will the crorepatis remain? How
will the poorer people come up? In
what way? When? All these things
should be answered. There are no
industries for the villages. We are In
the melting pot about the size of the
industries that a village can have.
The village pattern has not yvet been
finalised. If electricity comes to
the village, what will be the fate of its
economy? If there ig no electricity,
what difference coes it make? Has
anybody gone into if? We talk of
lack of industries in the south and
north, What about the general
people, poor people in the villages and
the effect of all these things upon
them? They have been neglacted till
now; they are being neglected. I fear
thev will be neglected in the future
also because they cannot be organised
just like the labour.

All this is due to one thing. The
party which professes to bring a socia-
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list pattern does not function itself
in that way; rather it functions in a
totally opposite way. We see wrangles
between them; they are hankering
after power and indulge in election
malpractices and what not. I am not
able to understand how such a party
which itself does not function in a
proper way can bring in socialism by
democratic means in India. Rather
there is a serious threat to democracy
itself perpetuated by this party
because they have taken to very
wrongful steps so far as the working
of a decentralised system is concerned.
They have introduced politics directly.
It will lead us to a rather risky posi-
tion ang democracy itself will be in
danger in the near future. If we want

to avoid all that and if we want a -

socialist pattern the first and foremost
thing is to gee that the political party
in power functions properly so that
there may be no difficulty. Some-
1imes they say it is unavoidable and
it is rather difficult not g0 have poli-
tics in these decentralised spheres. I
am not one of those who believe like
that. It could be done very easily.
You can ban the parties, and tell the
people frankly that party affiliations
should not be there. If Rashtrapati
can be there, or the Speaker can be
there without any party affiliation,
these bodieg could also function with-
out any party affiliation. If you do not
agree to it a law can be enacted, and
so many other wayg could be found
to achieve the object.

But unfortunately the real inten-
tion is to keep one's own self in power
in the name of decentralisation, in the
name of the socialist pattern and even
in the name of planned economy, and
g0 on and so forth. So long as thls
attitude is not changed, I say that there
can be no possibility of achieving
socialism by true democratic means.

So, my submision is, if we view the
budget from all these points of view,
we find that it can be called a budegt
of a welfare State of the ecapitalist
system but it cannot be called a budget
of the socialist pattern of society. As
1 gaid just now, unless and until
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the party first clears its position out-
side and then adopts the ways and
means to implement the things inside
the House, I think even the Opposi-
tion will not have very many chances
to grumble, but so long ag the present
state of affairs is going on, this is
ncither the way to gocialism nor the
way to capitalism. It js only a way
to confusion and pothing else. Day
and night we are heading towards
that way of confusion. It may be
that so far as our expenditure and
revenue gide are concerned the budget
will be all right but so far ag our
achieving the goal is concerned, the
budget will never fulfil its aims and
objects.

Shri Malaichami (Periyakulam):
Sir, When the under-developed nature
of the country is taken into account,
the present taxation proposals must
be considered only as a success with
the reasonable attitude taken by our
Finance Minister for successfully im-
plementing the Five Year Plan. The
under-developed nature of the country
is normally understood on account of
the vast potentialities yet to be de-
veloped—coal in the North and oil in
the South which are ready for deve-
lopment, which are yet to be explored
and which need much capital for in-
vestment. The scarcity of capital in
the country which necessitates bor=-
rowing from a foreign country is a
clear indication of the economic posi-
tion of our country, which is also
clearly revealed by the increase in the
rates of interest to be paid for borrow-
ing the capital required,

Then there is another thing, namely,
industrial output, which is also very
far behind the average production in
other countries. When the industrial
development of the country is taken
into account, we are very much be-
hind the advanced countries. Regard-
ing agricultura] production also, our
position is very weak. When taking
all these aspects into consideration
and the steps that we have to take
for improving the economy the present
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taxation measureg have only helped
the country to get over the crisis and
to pave the way for a socialist pattern
of society in the near future,

Regarding the indirect taxation pro-
posals, much has been said that the
indirect taxes will affect the common
man. But when we go to the villages
and see that there are still many vil-
lages without adequate drinking water
facilities, roads and lighting facilities,
it will not be too much to ask the com-
mon man to pay for his own improve-
ment, to pay for his own better living,
and that he will not grudge paying a
small amount for his own better living,
and that he will not grudge paying a
small amount for his own benefit, In
the same manner, indirect taxation will
also enable the people to be somewhat
more self-reliant by making them
understand that to improve themselves
they have to make certain efforts and
sacrifices which are necessary. If the
present context of Planning and the
under-developed nature of the country
are taken into account, the taxation
proposals made by our Finance Minis-
ter would not only be successful but
also indicate that direct taxation can
be taken as a measure to reduce the
inequalities in wealth, and the resour-
ces obtained by such taxation propo-
sals could be properly financed for
social betterment only through Plan-
ning,

But there are certain things which
have to be considered while we discuss
the taxation proposals. While taxa-
tion is generally regarded as a sacri-
fice made by the people for their own
betterment, we have to see whether
the expenditure incurred will also
yield the expected return. Just as the
Government is too willing to utilise
the difference between the face value
and the intrinsic value of the currency,
the tax-payer is also entitle to see
that the return for his effort and sac-
rifice in the form of amenities iz rea-
dily given to him and js made to
understand the benefit for the sacrifice
made by him.

In this connection we have to see
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that there are many public under-
takings with very little earning capa-
city and the trend now is towards the
wrong direction. Then we have also
to see that the public wundertakings
work at a profit, enabling the tax-
payers to earn sufficient profit from
the amounts invested. When the return
from the public undertakings are not
adequate, we have to look into the
factors which lead to the unsuccess-
ful working of the public undertakings.
When the public undertakings are not
yielding a good profit. the factors
which should be studied and which go:
to make the undertakings yield good
profits may be underlined, First, we
have to look into the cost of raw mate-
rials, then the transport problem and
then the productivity of capital and
labour employed The cost of produc-
tion goes up mainly on account of les-
ser productivity by labour, When we
see that our commodities are not able
to compete successfully with those in
the foreign markets on account of our
cost of production, we have to consi-
der the remedial measures that are
necessary for making our goods com-
petitive. Our export trade can only be
successful if our cost of production is
made less, enabling our commodities
to be competitive in foreign markets.
To make our goods competitive, we
have to see that the raw materials in
this country are produced at cheaper
rates and that the cost of production
for the various commodities does not
weigh high on the goods to be ex-
ported.

‘When the commodity price is to be
reduced to make it competitive in
foreign markets, we have necessarily
to remove the transport bottlenecks
and see how the raw materials could
be produced at cheap rates by using
modern methods of production,

We have to make the people realise
that the profits earned are for them
and for the country and it will en-
hance the prestige of the country only
if the goods produced are competitive.
To enable the public undertakings to
work at a profit it is not only Gov-
ernment that should endeavour its
maximum, but also the people in gene-
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ral should reslise the position in
which our country is placed and
that the standard of living could be
improvd only by increasing produc-
tion. It must be understood by the
people in  general that only by
increasing the wealth of the country,
we can march towards socialism.

We have not yet sufficiently advanc-
ed in regard to agricultural produc-
tion also. When Japan and other
countries are producing four times
that of India, we can very easily un-
derstand the extent to which we have
to improve our agricultural produc-
tion, When the industrial and agri-
cultural production are at a low ebb,
it will not by possible to increase the
standard of living of the people. To
increase the standard of living of the
people, it is necessary that planning
must proceed from the boottom. ie.
from the village level, We have now
introduced panchayati raj enabling
the village to be a wviable unit
with necessary responsibilities and
resources to satisfy its own needs.

The ¢xpectation, by the introduction
of panchayati raj, is to see that the
particular needs of the area are satis-
fied so far as improvement of standard
of living, amenities in social life, faci-
lities for education, medical aid, etc.
are concerned. When we take this
into account, we can very easily un-
derstand that the needs of the people
would be met only if planning is from
the bottom upwards. If they are en-
trusted with the necessary resources
and responsibilities, planning will be-
come a success not only at the coun-
try level but at the village level also.
Only if planning is based on the wil-
lage, it can be said that it is planning
for the welfare of the people, plan-
ning for improvement of the standard
of living, of the people and by the
people. Then only these village pan-
chayats could be enabled to function
as village republics.

Now there is a feeling in the willa-
ges that they are devoid of certain
facilities because their representatives
either at the State level or at the
central level are not capable of bring-
ing them those facilities, If the villages
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are made to function effectively both
regarding financial resources and re-
garding planning methods, this sort of
putting the blame on others will not
arise. The village itself will be made
to realise its needs and the fulfilment
of those needs could be entrusted to
them. The village panchayats are the
proper forum for the expression of the
people’s will. If planning js made
from the village, the responsibility
could be fixed on the panchayat itself.
In this manner, it is evident that the
standard of living of the people could
be improved, not only by starting
some big industiries or public under=-
takings at the country level, but the
villages must also be made to shoulder
their responsibility of improving their
own lot by giving them additional
financial and other [acilities.

As our Prime Minister said, every
village must have a co-operative so-
ciety, a panchayat and a school, Co-
operative society must come into the
picture so far as agricultural produc-
tion is concerned. As we are still in
the primitive stage of agricultural
production, co-operatlives could play a
very important role in increasing
production. Co-operatives must be
entrusted with the task of distribution
of seeds, modern implements, ete. and
fragmentation of holdings must be
checked by converting as far as possi-
ble small bits of land into one viable
unit, so that co-operative farming
could be introduced in almost all the
villages where there are necessary
facilities.

There is another problem relating
to the employment potential in the
country. The unemployment position
is very grave in our country. It is said
that at the end of the third Plan, there
would be about 17 million still unem-
ployed, To provide employment to
these people, cottage industries must
be organised in the villages. They must
not be organised as a rule. Wherever
there are opportunities for the success-
ful development of an area through
cottage industries, co-operative socie=
ties can be organised. Possibilities of
expansion must also be properly un-
derstood, and co-operative societies
wherever they are organised must be
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in a position to give continuous em-
ployment to the villagers and also to
run successfully till they give suffi-
cient earnings to the villagers.

In the third Plan, about Rs. 114
crores have been allowd for the deve-
lopment of scheduled castes and tribes
and backward classes. In this conec-
tion, mere allotment of money will not
help. Steps should be taken top make
those people understand that they are
living for a useful purpose and they
should be allowed to develop accord-
ing to their own aptitudes and skills,
so that they may not feel some inferi-
ority complex that they are living only
on the mercy of others.

With these words, I generally sup-
port the budget for the year 1962-83.

=FT AT TG TF S & gL TF W
&T ST T AT9 FT 7 747 ¢ FoF A
v dfayre § werife & fadas
g ot faoifa feg &, 7ot 9= fagiat
& qarfas o1 97 Al A WA @
w< qwre 1 frmfor frr e & o =6
wg & & ag W am fwar & fvogw
froft sart w1k wEwfas 39wy,
ZAY T TG HFC WO a3 | gH T
a1 &7 T ST FIAT Aigd 5 gArw
e @ Aift & qafas & av @Y
dra<r ara fow 9 guTO ST ST
7g & f g e e @ f g oo
T H FATTRY TST FT £qTAT F4
W} IuF qarfas wwr Afy fuifa
£, IAT FAA 4G a9 & AT AL |
W Tt 2% 7 & gew ara @ e gy
ag fwar 2 i gw oaw T ¥ gATEEy
zgaeqT @ fAafr w3, w T9E T
Y T ST W ST TEAT AT g AT
7@ | TR AT ATl FY A F @ F
u oot aw sTe § faw owefr S A

Discussion

awre 7 faator fear § ok @ ae7 &
ot o =T gfezsmn #Y arry @ A<
e = fra f@ar s =fed
fergear ot o faprr & el o= Wt
TG ATAT TF 2| §, ITF AAT F1 a9
&1 frafor w30 &g % w1 A Ff5-
ATRGT FT FHAT FET qEAT & | a1 T
&Y Fg, gwa ag &1 foar @ & &
W AW ¥ frees ot @@, a8 W
T fmgfagma T #§
FHTTATET AT FT TqIOAT FGT |
AT it ¥ - Jad qrew
AT & | O a9 F Fue o fadwar
g€ & o oft wfafward g & ew waa ¥
AT a7, faindT oe 5t 906 ¥ W%
FIAW A1 aF F o Sfafzad gy #
g § 9¢ WM ¥ W gy, 1@ |
ez wraw g g fegeam & faelr
T 7T FY IW THTC AT FEHTAIRAT FT
ferrT g a3

99 g &9 ard 9T fa=e F &
fF g9 o9 3T | gHIIATEY qq-sq et
&7 gy £ d7 AT =qTT ST @
& gaX 37 & aga N ¥ S F A
agd AT F1 fareary faamar & < &
&r g gu it fawra § o w0t A
A ¥ A @ §, 999 G I g¢
At 1 wfaw fasre Afys gar &
AT AT FT A1 AT g 6 e
Sit et % 7 &1 <@ § R S W
EraT & qg & F A Y g g ar
31 | g4t fad ogr W AT gaET, q| |
AT qIgL AT, 9= &7 A7 Agy ger
# | TEf oF a<h & gAY H%, faa weAy
¥ I, a8 91+ ¢ fF F {ofrardt wanfa
FiamgigmO s amgara e d
FATAATE FT AT AT W@ & | 99 TAIE-
Wimamd A ga A aR &
W H & oY aga & v A faded a



2953 General VAISAKHA 17, 1885 (SAKA) Budget—General 2054

F SHRT § SATITANT T a1 FT AT
@ & fr eregiee v 9gd s
o @ €, J4fE ag wd-uaeqr #7 .
g & o s fawma #r oz g
& 1 o =i & ara & e it B
I w1 A 2, 98 Fed & froag o
I9C & 9 NS e £ 1
ave & a9q ¥ sH9T g6 & W Y
g e ATt 7Y ag w4 A7 wriw
faara Far At fasra &% ardam o
W qyg § feeeaw & faw @l &
sfa foaw famme o & sy fasmrd
g5ga a3 a1 99§ ® gAY @A
gr gmt s 2 fF fagy man
#® O, A @9 &7 foge J1 A
[YLT, T a9 A1 FI AT T § IAHT
A aga faawqer &0 & o g
1T fasre oFmET T AT FATT W™
F WG 2, 91 A1 ZAT wEE g fE
g9 AUT IW F HHISEATE AT T
w0, W dEi ghewi #1 d@d gu
€9 aW 1 FT aeqT Y 0% &, a@
TEAGAAT qg1 Fa1 AT Gl € |

FIZ F1 II7 F ATAA I9AT FI
gq fa=r wft Sft 7 gwmr e S ghny
ofgs waeqr § IERT TG AT 7
=T 91, A1 a9 & FOE & qIT
St st wefremt ¥ oF g &
¢ ¥, IAH T4 ©Y ¥ 77 TA@TAT TAT
2 fr gu fafre &= d—ah & &
FURI F &8 &, @ F €07 7 A v
¥ aga T 1 q A A A
q T 1t Jr g, S A gx arw
1 forF g =nfed av fs it 3o
g1 NI FANI & A H, G & 47,
g A1 g9, HfeT 5a aF gw wgqw q9-
adfa qeAr 7 ST g gt
AT A% &1 & 4% 7 a7 grfis
& # At 7=y o, S ¥ e,
IAF FAIT F IWRA G AT @GN |

Discussion
@ W A wie 9w gfw § an

=nfed o | 78 @19 W & fF AR
FAF A @RI IGAT F v H <

. St & afe g€ & frge @1 | Saie-

g1 # ¥t @i oy afg gt &, dfew
g foaer s9ar amaT & F¢ a9 §¢
a1 Foit ¥ fafaw @1 , & & &
# a1 var & &7 # gaF qofas
AT SR §9eEE ¢ AT 7G|
@ ok wefrem # adY & | & swwar
g fr ot foror wad @ anfed &)

Fa-97 47 fogew a6t # awe w
e 1wt fae @ F auE @ A
¥ HIT 1 femmay a7 fF gAR 2w &
A q1 A3 W R, WA I ARG
&1 8 afeT g9 I3 gu IaET &7 ar
LT # &1 atar foen g &
fem g7 ax s @ gEwr fa=re g
aifgd | 7€ a7 q FmE # AR
I IF 7 FL 7 WAAG a==TF
F2¥ 9T WU W oft #1 W faw
= Sft @1 wm w9 o a fw
AT T AT FY F1T IIATH FLT Y
wrEwEFaT & 5 fegem & o1 a7 @
@I & AR AEeA fawe & w19 7
AT EAIRT A S AT & IH A 6T T
IAET T 8, I 97 FT F &7 AT,
fom =1 & ara foFm ST & ST @ )
it # g 5 oF w9 fgw @
7€ &, 3few it a6 97 9t A foe
g W ¢ zafeE & = g
Tgm 5 aoe guferm @ g oaw
TH A9 F A9 G657 7 77 a9 faeer
=1tz fa 91 Tt | av IR g
¢ 39 T FeTE a1 AT F1 FEET
faea eA 2 &Y AT T ATATE |

o F7 gt FY AF #ATF )
TG I9 T2 ZAIL AGAE A A
aoft & qg ot g WOt 9 TEW I
#1 aEeqr ¥ 79 gure frar ar, fadef



2955 General

[ sfeTTRT 2T
9&F WX 4T 7 WA, ¥ & A g fw

fir fergeam & HYSET greg & o gATe
W H Lo TT R ATE F FOT qT3-q3

W ol s & o & o < faar

wrar €, %R faar s =ifed, @ gu
foar s =fed, wraf oF O =™ %
IF I G F T F, 547 T 7 FY,
BT T TH, AGH 235 FT FT JOTAT
® gar fFar man ar 97 g foem i
oft Wt F9 F @ oA I F
SOt F qATfa® A FHIL AT F 7
TF BT AT 9 g oA AT FT, ITH
FIX FT AT TN | FFEA A
zm? fag 7=l 39 a1 91 aEe
o @ wan 5 a7 2w
AT 9T FEATEA FT O I F, S
foF ZaX &% AT "D 3 aam
fFemr M gag ae gd 30 2,
STt safeaqma &9 &, a1 wTWEAT 97 9
t O FIOREA 23 g, IAS @1 a7
& ag aga 3 §, ofF g wE =w
®1 71 fAa @7 &, @ =H F9 T@
arar AE ¥ | 6H F aF A7 fw g
3 F A gETE W H IFAT I
FAY 8 3 g == & fF g @@
¥ fogem & St mrAEHY g 2 A7
qgd 79 8137 faafas # § a7 Fa
g f5 S ff % A Ai-asar
& A% AIH g, IaHT S1H-3F 4
wm qfew & fF g 3w A S AT
T § 99 AT F AR #X ¥
a9 & feaw SO AW F § e
g o o0 & fgmar smr g,
fo9 g2 aF ZHIL @9 H &9 #IHeAT
ot g | off W F amavg e o
wafegi &, araeE ™ & fF FT g
w7 f aga qUR g &, fee it mm A
& FgA A qR AIE AR AGN § (0 WA AT
Tga ¥ @ w7 g § 1w
% a9 & foAd F1A & Af@ § a1 g

MAY 7, 1962

Budget—General 2956
Discussion

wfegt & Iua fed wA anfed | g9 @
Fr awh gAk faw 7o &) sgre <@
ANTT A 7T aF A &1 & 92 ifay
FL &, Bfww samRT WA @ Tifgd
f orgi o & =Wy o9 & fawe ¥
T FTEAH A @S Y SURT J SATET
q7 37 & fod gw 37 & ' aea
7 &, o F quaAa g fF faar qaax
fa gu gwro 19 I97 arem 98 2
oL T F T3-IT gAT AT 0T AT 7@
FT AE FATAT I FT ATECT FAGT
9T FT A o, d A7 ;ElEE =@}
miaF = & faars grm 3w fag &
aaAar g f& wre gwed 3w A i
FFaT a1 A1 77 G B, 77w A
I, AFATE AN FIAAr, WL qZ
T o wE FIA At zErr e
FT FTH AT 307 T AT TFATL | F F20
A g f& 3 s 7 97 gw A
qrA F g oA Ewm E g ¥
AE-a%F & Aar 5 517 2 O F:30
ST & o ®0E F Ty H AW F FC
T a3 77 #, a1 gH IT 1 gAAF ¥
HYT FHAT FAT F AN AT H AT F
B9 IA F1 Fa4ANT ¢ F 3T A FEY F
@ {67 faar 99 #1 At &1 99
frard arem 78f & 1 A 97 q9 FTH
qgH A 3T § | @ a9a 9 & F grerar
FT FTH T2 T & T Al e, S amq
& A ¥ 9 oft Fed § 5 AR W@
F fr e gor 73 37 &, oy wifqs
HAET ¥ IAAT A AGT G & | q@h
ah &9 3| & f o by we A g,
fo %Y sear o a1 {4 @ FAETE
AT &, I AT ArASAT AT-TT F@d
oft WY & 1 StaT f ey omar @, W%
FamamgfFagaeag T e,
A WY agEeET F WRT gH A
TaweHe 4 &, fafww &+ &, &t
# a1 gaw #, 3§ T AR ¥ AR



2957 General

FET 99 F 9w orar g o & aw
s &, o & ar goft @, St s
| gFq &, S AT W JANT TH
STET AT FHA §, I F SATET FIAT
grar & 1 gt fog smaT saRT & SRy
FEIE JoT At § AT AT F IR
#Y sqreT ¥ sarer #< A 2 ) gufy
FT 27 faelt &1 w=ay AE; oA S
6T Y a2 799 &< fF &9 & g #
TR T AT A1 A T H IR
ERTT ST ST T ] | AT FHAA §
f& afs g T (@F W agw ar
garT A g T faw @ dw
7 F1 FATCET AN | ST JF THAS
¢ fr afz 2w =0 @wg &390 A8 & a1
gAY W ATl g qH q8 g
qHT | o =T ¥ AN OT AT 8
f SIAT IAFT FeATH FEY BIART ISTAAT
AT zdT = & 5 gurr oo
FIH 47 AFAATIEH FATAT &I, FN HT
g HIA AZ0 g1 AW AW § IEE!
FAAT TETET S & | gafar § g9
A faer w=ft 5t 7 =ave wiEan /g |
ZgfaT 4z Z@r wAr 9iiey fF 29 s
q 9T a7 FU F g BT & IAFT SART
q SUET AW 39 A0 &ar g oan
gt f9q g7 @ =fem o

A7 & 19 UF A 91T F1OE
g AT TfeC | g8 T FH faef
qe1 ¥ a6 & W =am faemar T g
W Fag ars W 3@ A e fFand
Ea ¢ o gHT S Sag Agd ST
T @ gy | 7 W ¢ fF e
fawra & FTW aFT A7 ITH FH T
et Y = Y sawEr gnf, ag -
wfaw & 1 3fF g9) e =g &
qga @ @ FH T o1 FFr § 1 faw
w4 off § gww! famw e & fs ag
AR FA w TG TG & AT
Frfarar #T7 FF FEFTRT 3 H VAR

VAISAKHA 17, 1884 (SAKA) Budget—General 2958
Di :

# ey G farer & 1 # w9 | S
fe ot & wrma g fo st e sag ¥
o} FH 7 # IEw@ )

oF a9 A o) §F 9% faw wf
oft &1 e @A Sugm | F e g
fe ST ST 99 W = Y 4w e
Zw Ea & fF amwe foesl o wo &
ATR O, ATF T & ATH 9T 5 37 T
#T agd & a1 F a9 9 agT war
ax ffar s & 1 gw & M
FHE FT 9T T FU F €W A 3T §
IEET ST & SR qm faww &
FTH 9T AT S AT w W
T & A 9% IEAY avandr gy
gt =ifew | gafy gA FT # afr g
H agd SgIRT Ag gim, e gwer
REET FAAT 9T T FTATT TTAT & | FgTeT
FY swar It ¢ 5 feeelt § gard o
TEF @A 8, faeelt § oo gwe sW
FIA AT @A ¢ g 9 7 5w awg
# IR w4 & 1 & fawt = g v
FEM fF 7 39 AT geEdE SO0 fw
HIAG GFEE AIG 9 qg ©9AT @ 7
faar stre 1 == @1 faamrr # ofr e
FLT FT 4T 99 Y § WX FAPET
F A 9, AT & A9 97 7R} =gfaw
w1 T\ ag #1 g9 =1 F A1 9%
a1 @ foFar arar & | F gwwar g
fergeam v sman & ardt FArE W7 o
g9 T § JuF OF-UF Gar Ifua w9
#} s % smar oy 2R oF dEv o
qTETE 7 &1 T AT F1 g7 FIfarm ST
1fgT | ST 9% AN FA § T A
1 @@=t faw 741 #t aorg ¥ 7Y g,
afFr gy o aF §, el 71 39
FraTa e Qan gt e § g woaw
T & ST §Y o § ot spenes
gl orar g A fogwy gw wdmes
1 qT8T #} ForerarT CRda Fed €)1
AT ZAR g FT Aifey 6 oo



2959 General

[T = ATTTAY 2T
AT ZH AT & FU ¥ €T T I 2
# AT W% Fear feew fEewwRz
THAGETT AT @ | T AV AT Fgerev
o ¥ & AT I1fET 1 g e Ao
AL A FT A A F49 & o am
FU, FAgAa T, THAE T@ET F,
SR SIS THAIE AGT ISHI AT ZHIA
R AT A a7 wwar e W dw A
Ut sqaeqT 7 9 f5 2o F1 AynfirE
fFm i ffiam T ¥z w
AR T FAT AT | G HEEAT F AT
¥ q¥ =71 wias ¥ wivw swaw e
¥ T & A SO g AT @ &
fawra # & 1 =nfgw

UF A § W FgAT AEA | FHA
S9H YIHA 42 ATed @1 ¢ R W aed
2o | aftafam sf-sqaeqr @A 129
& #1X 3T AT 29 W99 "I 98
@t ¢ F e o I F auwEd
AT qEEqT &1 TMAT - FAT I
£ | Sunmfagt #Y @17 ¥ 97 FEEEAT
N It @ 5 g99 W FT AN E AE
F A F IMHA faFmr F WA
F ¥ fqu goft & a7 a9 A of
T8Y 7 T Y FTH AT AL T2 7
™ I Y FEAE T Aufzw | A
st #}oAmA TEd gm o aw wed
Tz 1 fai FR T9E &1 " FH
¥ =TZ THIA AT T4 39 419 T 72
fe et & v ot AT g ¥ 7A-
TEEE FT AMET T FA E I
oF Gar off T 7 8 1Y TEET sarE
¥ s W fawm & 0§ A
IO g A AR F wm F ww A
Ay ST fEE wErT S AT
BT §1, SAH! ATH-TH HMG T THI
& a7 7 = W ) 9" W oA
@ @ gw T Fi ¥ T wm oaed

VAISAKHA 17, 1884 (SAKA) Budget—General 2960

Discussion

£ 5\ 39 qWg TAY FITAT 27 @A
gR | AT @R 9T ;mf gaer 34
i ¥ fau $g v g SfFw ==
o gwal B0 A IAET 7 gwla
A= faFra & et & w2 A §m AR
FA A @ T AW F AT
ET | 5/ T BT T AT F@ W
HgARI3T ¢ fF Qar & ¥ IA9 5w
W AT F e gl | 3| G A
FLATEY 7AGT g I =0fET

Mr, Deputy-Speaker: Is there any
representative belonging to DMK
who wants to participate in this dis-
cussion? I find no hon. Member of
that party is present here. Shri Na-
taraja Pillai.

Shri Nataraja Pillai (Trivandrum):
Mr. Deputy-Speaker, may I, as a new-
comer to this House, crave your indul-
gence, and that of the House too, to
guide and direct me to discharge my
duties here?

In the general discussion on
the budget, I think it will not be
out of plare to make some remarks on
the activities of the Government as
such, We have accepted a planned
economy and phased Five Year Plans
to attain national prosperitv. Having
accepted the Five Year Plans, the
first duty of the Finance Minister
when he frames his budget will have
to be to find sufficient resources to
carry on the plan projects. In that
quest, I have to concede, the Finance
Minister has eminently succeeded,

When he calculated the anticipated
receipts and expenditure, he found
that there was a gap in the revenue to
the extent of nearly Rs. 60. 78 crores.
and he has tried to wipe it out by pro-
posals for additional taxation, Taken
together with the capital budget de-
ficit, the total deficit for the year wil}
come to Rs. 150 crores, out of which
by the proposed taxation measures
he intends to levy direct taxes to the
tune of Rs. 44'5 crores and indirect
taxes to the tune of Rs 27-2 crores,
making a total of Rs, T1'7 crores,
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In this conection, I would like to
say that proposals for taxation, es-
pecially indirect taxation, as it is very
often said and conceded, will fall on
the middle income group people. Yet,
having adopted the Plan programme,
there is no use of fighting shy
of th» additional burden that falls
on us. We have to face it squarely.
But I am wondering whether the anti-
cipated revenue acording to the pre-
sent statement will not exceed or err
on the right side by giving us a grea-
ter return. I am fortified in my view
when I see the budget figures for
1958-59, 1959-60 and 1960-61, because
in all these years the deficit has gone
down and sometimes the deficit has
turned into a surplus, For example,
in the year 1958-59 the deficit went
down by Rs. 54'70 crores. In the year
1959-60 the defiicit had turned into a
substantial surplus, indicating a diffe-
rence of Rs, 57-94 crores. Again, in
the year 1960-61 the defiicit turncd
into a substantial surplus, indicating
a difference of Rs. 84'86 crores, In the
same way, will I be wrong if I pre-
sume that this year also the anticipat-
ed revenue will err on the right side
and give us excess receipts?

296

A part from this under-estimate, if
I may say so, the excise duties, espe-
cially on yarn, fabrics and consumer
goods will be a heavy burden on our
people, If I may be so dubbed this
is an austerity life that is being plac-
ed before the country by these pro-
posals, It is true that the national in-
caome has shown a tendency to rise
during the past few years, but at the
same time it will have to be conceded
that the Cost of Living Indices also
have shown a sign to rise. In these
circumstances, the resources with the
ordinary class of people are so limit-
ed that they will not be able to meet
the additional burden with conveni-
ence. This fact is also indicated from
the Small Savings Scheme which is
evidently intended to scrape away the
additional money that may accrue in
the hands of the middle class people.
The savings have shown a tendency to
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fall during the last two years, Last
year the anticipated amount of small
savings under this scheme wag not
realised. That shows that the wvast
bulk of our people live in a condition
where their existence is precarious,
that they live in a subsistence eco-
nomy and that there is ne reserve
fund or opportunity for capital accu-
mulation. As such, these taxes are
bound to be a heavy burden on the
people,

The Finance Minister's proposals
for the coming year were mainly with
an eye to find out the means to attain
the target of taxation fixed under the:
Plan. He himself says: “The taxes
which I have proposed to day will
take us yet closer to our goal of rais-
ing adequate resources for our Plan.”
Thug he satisfies himself that he has
done his duty by finding resources for
the Plan.

At the same time he expresses con--
cern as to the share or the responsibi--
lity that is left with the States to find
additional taxation. He says:

“It is a matter of concern to me
that progress in regard to addi-
tional taxation by the States has
been slow and in 1961-62 the
State budgets provided for addi-
tiona] taxation with a five-year
yield of about Rs, 100 crores only
as against the target of Rs. 160
crores set in the Plan. I would
earnestly request all State Govern-
ments to ensure that this short-
fall is made up with speed and
vigour.”

From the Plan provisiong that have
been made in the I and II Plans the
public sector projects were financed
during the last ten years. Here you
find some revealing facts from the
Explanatory Memorandum. From the
Explanatory Memorandum circulated
to us we see that on an investment
of nearly Rs. 605 crores the profit
earned by Government in 1960-61
came to Rs, 2.01 crores. So far as the-
investment, gg it would stand on 31st
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Harch, 1963, is concerned, that is on a
-total investment of Rs. 869.25 crores,
the expected yield is Rs. 2.58 crores.
‘This, I need not tell the House, is a
wvery inadequate return on the invest-
ments we are making. With such
heavy investments we can reasonably
expect a fair return.

As the Finance Minister himself
points out in his speech we are financ-
ing these big schemes with the inten-
tion of getting adequate return to
finance further schemes. But it is
geen from these flgures that these in-
vestments do not bring the expected
return. So, in respect of these pro-
jects, I may venture to make a sug-
gestion, these heavy investments must
be placed before the House in a se-
parate Demand with adequate ex-
planations, like the Railway Budget
Demands. Why not consolidate all
the accounts of the projects and place
them before the House so that there
may be sufficient examination of it
and Parliamentary Control is ensured.
Suggestions for economy in the pro-
ject investments can then be made
effective. That is one aspect of the
mater which I would like to place be-
fore the House for consideration.

Then, as far as the States are con-
cerned, I have to say that we are
functioning under a federal Constitu-
tion. It is very often, said in respect
of a federal Consitution that with its
checks and counter-checks it is a dif-
ficult constitutional structure where
gtress and strain very often occur, In
that context I would like to say that
the strain and stress developed in the
functioning of our Constitution dur-
ing the reorganisation of our States
and later the judicial review which
was a valuable check resulted also in
a revision of the Constitutional pro-
visions. These go to show that even
under our constitution we are faced
with difficulties inherent in the fede-
ra] structure.

in the Wtates tnere 1s a feeling that
‘the provincial sutonomy provided in
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the Constitution is becoming illusory
and that the Central authority, both
in the administrative and the financial
matters, is having a greater control
over the activities of the State, leav-
ing very little autonomous power for
the States as such.

16 hrs,

In thig connection, I would like to read
a passage from the Report of the Third
Finance Commission, 1961. On page
36 of the report, they say:

* “Most of the States have com-
plained that there is a perceptible
trend of centralisation of resources,
in addition to centralisation of cer-
tion State functions. In evidence,
they point out that the recent
amendment of the Income-tax
Act has removed from the defini-
tion of income-tax the tax paid by
companieg and has thereby caused
an appreciable shrinkage in the
divisible pool, to which they are
constitutionally entitled. Though
the amendment was made to sim-
plify levy and colection, the in-
direct effect has, in fact, been a
diminution in the amount hither-
to available for  distribution.
Similarly, they cite the recent re-
peal of the Act imposing a tax on
railway passenger fares. This,
they " claim, was an expanding
source of revenue to which they
were legally entitled in terms of
article 269. Though provision
has been made for an ad hoc grant
of Rs. 12.5 crores a year for five
years, representing the average
yield of the tax in the past two
vears, they fear that even this
amount may not be separately
earmarked hereafter to compen-
sate them for loss of entitlement.
In any event, it can only be a dis-
cretionary grant in liew of a local
right now  extinguished. They
have also complained that the
Union Government had not ad-
justed the rates of additional ex-
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cise duties levied on certain com-
modities in liew of gales-tax,
though the basic rates of excise
duty on these very commodities
had been recently revised up-
wards. Their grievance is that
the benefits of all these measures
accrue to the Union at the ex-
pense of the States,

“A more important and even
disturbing feature ig that the
States are becoming dependent on
Central assistance on an ever-
increasing scale. This arises part-
1y out of the impact of committed
expenditure on the completed plan
projects and partly for other rea-
sons. This increasing dependence
is diluting, on the one hand, the
accountability of the State Cab-
nets to their Legislatures; on the
other, it is coming in the way of
the development of a greater
sense of responsibity in their ad-
ministration,”

There is a feeling in the States,
especially in some of the  Southern
States that the autonomy provided
under the Constitution is becoming
illusory. Financial powers are being
curtailed. In the field of administra-
tion, the Central direction is becom-
ing more and more stringent. More-
over, as far as the budgets of the
States are conccrned, may I say with
due deference, that the State budgets
are after all budgets approved by the
Central Governmént and the Central
Finance department. It is a known
fact that the budgets of the States are
framed in consultation with and with
the concurrence of the Central Fin-
ance department. To saddle the addi-
tional responsibility on the State Gov-
ernments to find out the resources fix-
ed in the budget, will be a very un-
fair difficult affair. The taxable capa-
city of a State will have to be taken
into consideration before a tax can
be imposed. If you impose a tax on
an all-India basis and on the basis of
the budget gap, it will not be possible
for the State Governments to impose
the burden and realise it from the
people. For example, in the State
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from which I come—] come from
Kerala—it is very clear that the per
capita income is far lower than the
all-India average. The per capita tax
revenue—States taxes only—of Kerala
is already higher than the all-India
average. When the per capita in-
come and the per capita tax burden
are taken together, there can't be any
doubt that the scope for tapping new
sources of taxation to meet the ever-
expanding administrative and deve-
dopmental expenditure of the State is
rather limited. You have to view it
from this angle. To impose tax on an
all-India basis or to the extent of the
budget gap revealed, the economic
condition of the people of the State
and their capacity to bear additional
burden must be taken into considera-
tion. It will be dangerous to ignore it.

Moreover, there is another aspect.
When planned development of econo-
mic activity is engineered, there is a
natural tendency for regional dispari-
ties to creep-in. An undevelopeq area
will become more undeveloped.

16.06 hrs,
| Mui. SreEaker in the Chair]

That js a fact which we see before us.
If I may point out, the regional dis-
parity can be realised if these facts
are taken into consideration. During
the First and Second Plans, nearly
84 per cent. of the public sector invest-
ment in major industries by the Cent-
ral Government have been allotteg to
five developed States, namely West
Bengal, Orissa, Madhya Pradesh, Bihar
and Madras. Rajasthan and U.P. have
been omited altogether while Assam
and Kerala got a mere pittance, Bar-
ring the steel plants, whose location
is predominantly governed by techni-
cal considerations, it jg difficult to te-
lieve that alternative locations could
not have been found for other indus-
tries in the backward areas without
undue sacrifice of economic considera-
tions. Industrial development in the
private sector has followed the same
patern. Qut of the 302 new industrial
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units licensed during the period and
the 833 units expanded, 76 and 78 per
cent. respectively have gone to the four
States of Bombay, West Bengal, Pun-
jab and Madras. Thus, the scheme of
Ticensing in the private sector too,
which is a potent instrument for ef-
fecting dispersal of industries, has not
been employed to the advantage of the
backward States. It is  regrettable
that in the procesg of planning in
India, technical and economic consi-
derationsg on the one hand and politi-
cal pressure on the other, have
brought about an inequitable concen-
tration of developmenta] projects. The
benefits of planning have, therefore,
accrued, in a large measure ,to those
States which were already relatively
advanced, leaving others in the back-
water. As most of the States arc
equipped in a fair measure with the
basic requisites for development, the
responsibility for the aggravation of
inequalities between them must rest
with the faulty distribution of plan
outlays, and the step-motherly treat-
ment meted out to some of the
States.

I will close. This regional dis-
parity in development causes distress.
The States are feeling dissatisfled and
heart-burn among the people of the
States. Over the illusory character
of the autonomy provided in the
Constitution, Along with it, linguis-
tic sentiments or cultural sentiments,
communal and caste sentiments play
their part to increase it. Unless it is
taken note.of at a very early stage,
and these disturbing tendencies are
tided over by a sympathetic handling
of the situation, T feal it will create
difficult situation in the future. To
allow a particular portion of the
country to stagnate and then to im-
pose on them the same responsibility
with which the other parts of the
country are saddled, would create
heart-burning and resistance and it
will not be conducive for the national
prosperity which we all wish for.
WELI} these words, I close.
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Shri Morarji Desal: That sum of
Rs, 700 crores is not for these 17 fac-
tories.

Shri Morarka (Jhunjhunu): It is
Annexure XVIIL
st Trama zifemr : oY AR @
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T, T AN g am @ Ea fr
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T E | T IE FACHE g @Y
fear mar ¢ 1 fogm o9 o A &
art # ford ot o s=i aamar A qr
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IET 3 FY Hraer A R vw e
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a3 wam ¥ %2 G WA fEEw
aq @r & | 5afaF g7 uF 9w
FAAFF I FTEF & | Toreda §
o GizATEAL Rady g gFAT §
T QF oa7 8% g fagsr me
FETFT 417 2471 IR T |

AT TF A+ g7 Afgar ggear F
AT 98 & grEY H 2197 | I9%
T H A A uF FET AREATE T
N IN RT T AAOTE | I TR
Yt oFf & Fraeq  Far 91 fF SO
UF a3g & ITH] AW @ ¢, IqF I35
¥ A& St qF faedn aifgg 0 &
TG gwH g6 5 IAwT T AT @
2 | FY AITHT RYET FT 90,000
TIM AT sy TS T FY E
A aog A g fE e s oF
F®TH 2y, fo a7 Y AT A faew
&, 39 w5 A four 9w | ©F AWY
q1 977 % gRA Y o T AT e
ar, 3fFT o S 3w g wafy #+7
@ &, 1 Ju% fag gw w1 97 wfed,
@ wE a9g T R 5 9 Avn oW
R 199 B o oTw g4 & FAUT
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fam @ 1 fs 0T 37 F0T w0
grmar ) wwE g FATEIYT FHAT
2 @ IEw 339 FTT FT Lo W To
FATITIRY & | A AW Lo W
Fo T FT qAwF {0 T FTAT LY Afew
TF FETo AT § FWIfF WIT 99 &T
et ¢3 wfawa & at a=ar &1 Jav
A% ot fF81 g0 TR o TAFW AW
W FT AT ITHI 3¢ FUT Fo
FATEY 74T | g 3T FUS WIAT ITHY
fear w9, a8 T ¥ @Am ¥ A
AT | 9% fog g wWr owred
S THHT IHT ATA AT TITHE FT FH7
FFHETE ATA FXS T (7 T |

afu® 7 Fg& gu ¥ 67 vd wrar
F1Eat § fF o quar maHe F1 afeas
A3TT IS F AT GHT & W1 A
9T IAH AT §, W7 A®T ga@y
ST AT IR A=Y AVE T FIA®T AT
YT g@=T 9ar Famr 17 F Fgi 97
THAT & 1 ¥ FTO9 & R 9T TR
ITRI T FRETE T 13,.¢% "R
9%, ¥ 9TAT aF AR FATG § WIT
AT F FE g s ¢ wifet
Fgl T wglar aAqdr g Y1 Ag Faw
¥ w Al v fr aadEe & Sax
¥H WO ¢ 316 qaTweq Al §4 4G
U1 § W1 TATAT KT T9GT W1 I
0 =i qF famar € 1 @ oWt 1
qXd e g g1 e arar § | gAY wiuw
T WTT X9 ara &7 g 5 o daw
AR AT g HIN § & @I & WY afems
T FTTEMT § AN &, TAF g
# st &Y arw o #gr g &, A1 Fal
93 Tadt § fF aad SRS § s
AT AZY Frar, IeeT AFAA giaT & |

Mr, Speaker: Pandit J. P. Jyotishi—
He is absent.

When Party Whips send in names,
they ought to see that the Members
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concerned are present, —Shri B. P.
Sinha.

5t 9o Wo oy (WiT) : weaw
‘HEIEY, gL AT FY AN T AET B
qg 91E FT a9 gT g WL 39 #1
faig &3 & & I F 1 w7 TSR
&7 €T 4 WX FHT a7 § fF 7| &
a2 g0 &F ¥ fAqeafaar =1 T &
I9 F1 qfT ¥ g ? FIN0 H FT A
w9z fear ar fx afus & ofus 3=
Yoo Fo F | IH ¥ AT T gW TZ
free #¢ 9% & f5 v &1 FETIAy
A FT ST FATAT §, FAA TAAT 2,
a1 f57 39 3 | afz ww sfagz
aﬂﬁ 90,000 ®o E:I, ﬁ%ﬁw‘.{lﬂ
% BT ®o 1 #YT afwat &1 a1 wfrat
w1 faste afaarsi & arq ¢ a1 4 g
& w07 &), Y ¥ gy qATAA A g 7
AT AT FG AT ZHIX @A F wAT &
9 g7 T & fF ot 5w g 2 AR
AL A § o0 E, A gafeae wav
& 97 & fo avdy gfawdr & sy &
FfeT o1 2w & framm &, faa o dam
wo Hfama &, 37 #1 wWg Fu1 § AR
I fo ay foar s & 7 Wy FEAT
q7 TN & T wIT 9| w7 S
TAT T4 Fd¢ g, g7 fFRng gr @r e
o framat o & werge & afa A
WA ¥ YT H7 Jf6T F W AGTE )
dl 0 grRor £ 1 Wy 5T e arfl
Y 37 fg i foq gz T & A}
A FqFAT 2 | 70 faag @ s @R
®I Al IA FT AET FT T g IH ®
AT & s o7 fafrew & afgd
fF w@w qrdaw watq fafeaa @w &
sfyF TEA g @ F 20 | GaT WY
& w1t § fa afe g4 1 78 T A
A FER & 9w faww &4 § fa@
FIgT AF @ W g 4T &7 AT
AT da # FF |
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T IE TSGR $F a1 F1A7 |
§ gAt w3l F a4 g Afwa
fagre # ufrdeax da oy T 91
off TCEET @ gr | ST e
TOEEY I @ & W ufgdesc
7 WY 99 @T & | 99 09 AT Fgr
@ 9 fr afe s 92 & fod o AR
wfasc A 9§ a1 a9 ¥ qgen 9
# ag #®a f wEErr a9 g1 1w
aww gar ¥ fag A ot &
IER & AT gwI 9 aga A€ a9
A § 1 afeT gfemi 1 s v
3¢ gffoe e & @A & | v
HTHTL &7 =41 §9 [T JET &, 47 98
qarfaa T4 qwaAd § 7 W@l 47 W9
s & fad gEdy g/Q w5t § qUTC AY
(T F7ET § q8T Tg TOEGI §% T FC
¥ FqT 9 TT FFAT 37 qTG AW ALY
T OGr gt

AT ZY A AR I ATT FHT
%\ wqq afearde & awa 7 @ w9
et fafaee & gama w409 w1 fF
TET & §HI T Sra W e Y,
wZ7es wrs fafar feey. w7 ) afs 7 dar
TR Fe A FEeET wrw fafan fea
TG T AT T HATAQHE FT THEAT
1 $7 GT T, 98 Iid A T F
gt "wEl | 99 g AT gg o fafra,
T ¢ 76 fF Fmwfes o2 T e
gEEet ; freqaw dEa "W AR
F=AGH HGA AT H FI7 H=AC M |
F 78 Fz fF o F1 9Y g e
FT arfgg afsa g & ag ar
faife w7 3 Tfz@ s gare aa-
fafees 724 § Sraq 71 F faemr w=C
T | HI AT 30 §o HIT 3,000 ®o
FT FNT & | Aq TICH B 3o Fo
faery & @1 TF WA FT 3,000 To
faear g, ag @iafafes @7 30 @@
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& 7w | F 48 W aran 5 g
arafafes g4 1§41 AR & 9%
79 & wfa_gara F faemw &

e feremr woigdl & wfe 91 e
gfez Ty wE & 39 M AT AT FT
e AT =rfer 1| fam | ogmr
wfaar a1 41 39 @9y gw 7 fAog
fFraTfe amaml F A=z g0 & &
7 FT 9¢ a8l aF F TS F1 GG AT
Jezr 4, e g 9= affa e
¥ W= € 7 90 AW aF F F=A1 AT AT
qF FT FAH FH HT @A | 0¥ F Al
qra & 7@ 2 1 i g § weard ®
fae fF o wg=f@l & =1
# q@g ¥ fok 3o W EX T A
AT | & F7n g o wfew aw dzafz
i ? uw G fFEE #T awe A
FHT 9FTL ATICCE & o s A
it & g9 | 79 R 79 aeg v
47 fg 7EF g =ifed | A =A™ F
faer &1 W) 77 & fod wET g
wifed for & fF ooft o @y 321
T |

v e A AT # S
F ar F gem # feEm &
qar oK A% ¥ FI9m ¥ fAd A
FE AT A FEE | T TN A
a1 gET gem Y feem WK & wege
TA T FY HIEAT ZAT | GEL X WA
T4 1 farerT Y @ R A AT A
fafre & v o980 | i TR ®
fadt wanfaw & f e s fafee
AT & | A oA &Y

oA ¥ gy sy wi § 9F
Fig Qe ¥ framl § gy 3
7

410 (Ai) LsSD—7
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g Tt # A gl g A
§ gfrwr wwor &) fare W ag
f& e & qwrr ¥ gawr o fewr
e gYer ar, Afe wa o fF qORTT
sreffaTe @ Y & At a1 gifeen & qod
saet &fer F A, AT qefa §F
gt & 1 A gaw F A wen £ o
At A fram & geew § ST oY
o & a1 wror it o AR A @

oA wg oman § fw qw o owfa
wafed WIS W9 8o TW § A
fFqrei # W9a wd Loo &F &
FOT g | w1 arar ¢ dd gt
& T A T WS T F 30 g
%1 gfg &Y wmant | ag w1+ fear o
a1 ot framt &t sma § 30 gfow @
ST & IR FT T ST A 1A )
T 1 A AR T ¥ g T Al
% G ORI &7 SqIT &7 AMET
X ¥ fau ofew =ga=qr s
aifgw 1

F a1 § @ a1 & AT SUgan
g fr e 7 o9ar #7 ot &1 T
HEAL AT A9 H AEAGCHT ST A T
4T AT JHEFT ¥ KT Y OF g7 hA
AT A SRE 3% FfeTar waww gy Ty |
a1 gae Fod st sawy gay A
fear @t W@ T @ T § W
farste sram 357 Fg1 fin 78 Tiw FRAYG
FT A9E ¥ T2 T | A {s9o F FATAT
4T 97 W gae faAf & odiare Swwt
TWTFL R G | 97 T FHT ¢ oy
Ty @ fran o oY ag v waedr §
TE W AT FAATET FY THAT § T
T | TEHY 7o ¥ 3% Afeerat s g
T | 9% §HT aga ¥ A 9E WK
miaf & et €Y sgraar 3 6 a@
gt T FfET WY frar Tl st
Fgraayamd Mramarag g s
fagre aop & oY ¥ firgr fawm
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[t 70 50 farz)

AT § UF Fq7e9 faan Faed o1 Far
fr fad 3 airat & aady gt &, o=h
& it #1 w5 w7t fvar 1 s
Fg AT 7g @ Jrar § | g g
fafreet arfe qEeae T wiea =i
T & | gAY ITHR! FAv47 47 F for e
g HIA FAAAT F THAT § 22 ¥
FaFr arg gt Wi ) fae ¥ g
w4t & Y gwa fadzw Fear a1 fr w3
Y THT q1d & gWr A1Ew 1 AT aGiw
gf wud = ¥ gffitow fafees o
wfymft @ fra 7o @ F ofsT o=
WIE R & gHTa agi & 0 al
g sfafras & faoa g woeT 432
&Y 1 agl F Framl A st aga
U & AT T Teqd 1A L1 w3
fafreex e § fraga sem 5 afz
IR GTAT 7 g1 A T 7A@ F PRl A
grera &1 79 feet fafaeet g1 fraan
axy § @fF oFwr WA g o f&
gAwr Fay feafa g | sw Ay F e &
g6 g} WeHt 7Y afeT @rg |
qg W A Wiz fomy Gar A
9T | 3% Y AT W 02§ || e
RF T foad w1 SR aFE] & w9
T ot AdY fawrer @F 1 fomwy &
T ¥ 09 THE THIA T I7 =i #1
A Yo WIT oo 7T faem WX fomey
TR FAET 47 I7% fag FRT T F:7
fe g &1 59 & w2 Ao Hro FIF
fear a@m #few gaw g 9 o
o T frmr mam

HFA aA T FFAT AL HHE
qear gar afeT guF fag drw @Y
fae a% | gafve s agf & framt
Y FUT WIET § | W WA |ATA qE
¥ £ ®ror o §9 a°g W ard g §
o feemt &1 @@ fre @ &0
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Faa ¥ framt £ grear § 9 ww
ag wrA & fw frael #r 9g qraar §
& Frat N wsifas oifear § oA
FITF 47 4 FFTQT TET 1 377 fa=m<
g & zasr arg 2ar =rfzg | 3fea wrs
Fraa & framt # 71 form @b W
F 2ar afg dar 78 8 ar &, swfee
1Tl F1 ady Fraar @idr & ) 3w fdae
g fr framt &1 war 1 9% o #q
Fer arfguw o

A agT A fram s Eafmr an d
fraAt w1 a0y T4 grar 1 oF frrt &
FAAA 1T F FIT (HA0T ITHT AN
T3 831 91 | A9 gy & fF g
&7rarT &3, FfFT XA Hg a3 7 W
A ST AT IT6 fAg 7w § F agT aw
ag 217 £ 37 & frami 51 $1% wAer
a8 grar | wF AT FJHA & dfifer
fig A T THg T Q@ & ar AR
ax AT Fary Fifge faasr e
fFaa & & a1 /% 1 afFr o= 4
gar

fwardi &t wszy A fagar afge
o IT Ft SGET TARA FA I
g faarar =ifgg | o= |y fage
# ga%7 WE CFIfATT FToSgFET
F7 ¥ 3Ty Irr gafag 7 & w@r
¢ #nifF Frarat F1 g7 2T F JA-
FrO 7Y & fF s A wofiT # fra
A N FA7 A FAd @
HFFT 9T X ¥ IA KA F g7 &
T5fl € 1 3@ T fAg GFE A T&
¥ wrf eqeqr A ¥ | 9 T -
Feax faqrm #1 Fr Tifge HfFa
7z faam w6 smtarse @ @ AR
HIETL IG FT ATH FTHN [AT9AE T4
AWe
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T Ffad Iemi & g
HTAT & Ffew 99§ A 1 9 aga
SaTeT & | S TAT T & & fe faar
AT & TTET a7 fgE wF aA F,
AHIT FHIZ wifg F @< gr omw & )
ot sfimmer @ o off T oA
FLHTT F1 = |47 § &7 gara sy
¥ SgTeT 49T T A<E @9 g Wned
f& & =1 SR 97 )

| | # AY gEwgar g f®
Frgfadl ¥qemii & | § uF Lo)-
frafaar fanrmm 1 4t sty T =nfem
Iqa F g F1 qfwny gz gaT & =
1 TEIAT FA@T AET § WT gEa
AT A1 ' frar amar @ 97 g
A @< FF &1 qm@r | gEfaEw
fidza & f5 serfady FWEaodz &
A7 A7 fHaET § qvaeg @+ i
T FT ATH TIHX KT QI A AT

=TT |

Mr, Speaker: Shri Vishwa Nath
Pandey. Shri Ansar Harvani.

Shri Amnsar Harvani (Bisauli): Mr.
Speaker, Sir, I wish to congratulate
the hon. Finance Minister on the
Budget that he has presented before
the House. When four years ago
our great Prime Minister appointed
him as our Finance Minister, the
country had pinneq great hopes in
him because he was the first Finance
Minister in the history of independent
India who was drawn from the thick
and thin of the Indian movement for
freedom. He was the first Finance
Minister who was soaked in the Gan-
dhian ideology, and therefore the en-
tire country expected that he would
give a new financial lead to this coun-
try.

We know it very well that his pre-
decessors were not drawn from the
thick and thin of the Indian nation-
al movement. Our Prime Minister
had drawn his first Finance Minister
from the business community of the
South, a great business man, an emi-
nent businessman, who had made a
great name in the financial world for
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principle. The second Finance Min-
ister was drawn from the Indian Civil
Service, about which Congressmen
always said that it was neither In-
dian, nor civil, nor service, He was
an eminent man, but the country did
not pin any hope in him. The third
Finance Minister was drawn up from
the business community, who, as
Commerce Minister as well as Fin-
ance Minister, associated his name
with a big firm of import and export,
and therefore the country did not pin
much hope in him, but when a few
years ago Shri Morarji Desai, a great
Congressman, an eminent Congress-
man, was made Finance  Minister,
people thought that he would give a
good lead to this country, but when

. we go through his speech and when

we go through his Budget, we are
thoroughly disappointed, No Budget
could have shaken more the
confidence of the people in plan-
ning and in socialism than the Budget
that has been presented before the
House.

Socialism needs an apparatus. The
hon, Finance Minister, glso, in his
speech, has referred to it and he says
that he wants to usher in the socialist
order in this country. But, socialism
needs an apparatus. Let us see what
apparatus our Prime Minister has
built up in our country to usher in
socialism.

On the top, there is the Central
Cabinet. Then, in the States there
are the State Governments. But I
can say with full responsibility, and
with full knowledge, as a Congress-
man who has worked in the Congreas
for the last 30 years, that most of them
have never paid even lip-sympathy to
socialism, Through the thick and thin
of India’s national struggle, when
some of us raised the cry for socialism
in the All India Congress Commit-
tee, most of them opposed it. But,
then, for the respect of the Prime
Minister, just for fear, whenever the
resolution on socialism came up, it
was unanimously passed; and not one
of them raised a dissentient voice.
But, I am afraid that many of them



2983 General

[Shri Ansar Harvani]

have neither faith nor confldence in
the principle of socialism,

Then, there are the Indian Civil
Service and the Indian Adminstra-
tive Service. Most of the services
have been drawn from those mercen-
aries who had sold their souls to Bri-
tish imperialism when India was a
slave country. Most of them were
trained for the magistracy and the
collectorate. Most of them were trained
for high pushing. And, we expect
the services, which were trained for
high pushing, which were trained for
the magistracy and the collectorate,
also to push the dynamic programme
of socialism. I am afraid it cannot
be done. _

Then, we have got a party which is
divided in itself. We have known it
very well that ever since the death
of the Father of the Nation, every
resolution in the Indian National Con-
gress and the All India Congress Com-
mittee has been passed unanimously.
This socialism was accepted unani-
mously in the presence of certain
representatives of the Indian Federa-
tion of Chambers of Commerce and
representatives of some big business.
So, the party also does not have much
confidence in itself. So, I can say that
with this apparatus it is rather difficult
to usher in socialism in this country;
and our hon. Prime Minister has got
to do re-thinking about it, whether
with this apparatus socialism can be
ushered in this country.

Then, Soclalism needs an attitude of
life. What is the attitude of life today?
We, who have been brought up in the
Gandhian tradition of austerity, we
who have been brought up in the
greatest tradition of simplicity, how
do we live when we are lifted to high
office? I do not mean to say that I
expect Shri Morarji Desai and his col-
leagues to live in the huts in which
the Father of the Nation lived. We
want them to live the normal life in
the normal way, in normal houses.
"he moment anyone of us is raised
to the Cabinet, it becomes necessary
for us to have a palatial building for
office, to have retinues of peons dress-
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ed like the Bengal Lancers follow-
ing us when we go for the inaugura-
tion of something, or for laying the
foundation-stone of something. With
that atitude of life, I fail to understand
how we can lead the socialist move-
ment.

A number of taxes have been im=-
posed. But, we have to see the ex-
tent of tax evasion. I want the hon.
Finance Minister to lake this House
into confidence and let us know, in the
last few years, how many big business-
men have been hauled up for tax
evasion. I know it for a fact that
from many big businessmen who have
been hauled up for tax evasion and
about whom enquiries are going on,
our Ministers have accepted hospita-
lity. Gan you expect a low-paid Ins-
pector of Income-tax, getting Rs. 150
or Rs. 160 or even Rs. 200 to make
honest enquiries about persons, big
business tycoons from whom some of
the important Ministers accept lunches
and hospitality? It is not possible. So,
if we have got to stop tax evasion, we
have got to give a social stigma to
these people against whom enquiries
are going on. But, what do we find
today? A very big businessmen of
Delhi, not only of Delhi but of all
India, after years and years of litiga-
tion was convicted by the Supreme
Court. The Supreme Court issued
a prompt order that he should be sent
to jail. We know it very well that
even weeks have passed and until to-
day he is enjoying an air-conditioned
room of his own residence. Leave it
apart. But we know it very well
that some of his business relations,
business representatives or some of his
business circles have had the honour
of the visit of some of our very im-
portant Ministers and have enjoyed
the hospitality. Is that the way to
check tax evasion? It is not possible
unless we change our attitude towards
big businessmen.

Then there is something for which
I may be ridiculed. That is corrup-
tion in our administration and in our
Government. Our great Prime Minis-
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ter has been saying that India is the
least corrupt country, The other day
he pointed that there was corruption
in almost every country in the world;
he pointed out a very rich country and
said that there was probably more cor-
ruption in that country than here.
Every couniry may be corupt., But
that is not a justification that India
should also be corrupt. To say that
corruption is minimum here or is only
at the lowest level is prepostrous and
is like closing our eyes. I want to
know here and now what was the
position of the sons who are in the
highest posts. Today they are there;
before they came to the higher position
what were they? I do not want to
say that politicians have no right to do
honest business; they are perfectly
justified in doing it but they should
do it in the proper way. It is time
that we find out what was the position
of the sons of the many highly placed
people today before they came to that
high place. If they have made money
in a honest way, I have nothing to say.
In the Bangalore session of the Con-
gress I moved a resolution that there
should be an enguiry about the finan-
cial assets of the big people in publie
life and our great Prime Minister was
good enough to issue instructions that
every year we shall file our returns
and we have been filing our returns.
I can say with personal knowledge
that in many cases these returns do
not include the income of kith and kin
who have taken advantage of the poli-
tical.  social and administrative
positions (An Hon, Member: That
is socialist pattern of society) We talk
of socilalist patern of society. We
know it well that in our anxiety of
integration of the Indian Stateg long
ago, we had agreed that the Indian
princes should be given a privy purse.
It may have been justified then. People
will deliver lectures to me that it is
our moral responsiblity to support it.
But can a socialist pattern of society
be compromised when dozens of peopls
live on the privy purses as drones and
parasites? Is it possible in g socialist
society? It is time the Government of
India revised its policy towards
Indian princes and stopped the privy
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purses because they cannot be com-
promised with socialist pattern.

The expenditure side of the Budget
has shown many programmes of
national development and national re-
construction. The Government of
India should pay greatest importance
towards national integration, On the
eve of the general elections the ruling
party as well the parties on that side
start talking too much of national in-
tegration and too much of solicititude
towards minorities, It is time we
made a thorough enquiry not only
about the social position of the various
minorities in this country but about
their economic position also. We
have pgot to see what are the
minority communities; how much in-
come-tax they pay; how man jobs
they enjoy and how many shares they
have got in India's business. I do not
mean to say that we should spoonfeed
them, but it is time that fuller oppor-
tunities were afforded to the various
minority communities to develop not
only socially but economically also.

It was long ago—in the year 1934—
that a great and eminent Indian, Neta-
ji Subhas Bose, had said about our
great Prime Minister: that Shri
Jawaharlal Nehru also claims to be a
leftist. His head may be with the
leftists but his heart has always been
with the rightists. Today, unfortu-
nately I have to point out this: Shri
Jawaharlal Nehru is a great socialist:
his head may be with socialism but
his company is with the rightists and
as long as that continues, India%
future is doomed,

With these words I support the
budget.

st firo et (Fror) o owemT
qgrem, it gare AT 7, AfE FoT
& fese 9X 7 ¥ WO, g, A TS FEl
F 97 & fao Y | off 1 77w Y
mfys Af7 & ar # s 7=
T 9 T aT99 ¥ F7A 8, I A 4@
AR g 2 g r feemam #
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[ fare w@mit] b 1A Ao A AR FO a—

FIOT T FT I3 E IV AT LLve
T 9ge OF o o1 #1199 ¥ Aag 0w
Faffma

TR A% 9T § fF @ A TEe
F ATA § FA9 & 747 T q9H
¥ q% RO T 989 FEeET AT T
R AT FA M, a1 39 faT qm-
AT FH F FIOT ST H AWAD 47
AR ag @ AE ARG 4 | |iew
WETHT THY T TF G T U I
A a7 " fa| &7 faan, @ 3w
TFIC 4T

“Remember Dandi march, re-
member Swadeshi movement,
honour the wishes of the people

and protect the depressed class-
es.” . “!

=TT T &1 A WA T IT AT 7T
ag 7Y 41 fF AwE 97 S fa e
afew wgreAT T 9TEd 4 fr g fafa-
97 F WA @ FGer R oafes &
A FE(@E 9%, I AT AEGE@HAT
N W FOAE 9T, TH GAT AT 2F
A AT AT | OEY AETCHT T
HET 97 |

AT qAHE FT AIE @A T AL
Y &7 AT a7 47 fF 9w & wee
A1 AT §, I A IH qoF H A0GT
T FT GETT T AR IH KT AW
T AT 9 | 39 IEE i AR 9
Wi & faege o gwEr S
qr | AfeT W g wh-smEe
gat qet 97 fiT @ A e anfas
e I 74T & fovogw 9w 8wt
7R E T ™ F faege qarfaw
Frmwmarigdfrmany
Z9 wfas Azrmar S 2, @ifa & g4y
H gH I & @19 ST 9% |

T ¥ A wwmwe A o, oW
FT w&T Tgr a7 fo ST FY Arawasar

feet aQ3 ¥ 359w 7 wmAr 9W |
zafag F93 o AT & i 9O A
i wmEr mar 2, 99 & faegw
AW FET AMEC | A HoHE I
9 W FT FEETC AT THT HT
AFAT &, ATHT ATET FT AW FTO@ETT
q3 &Y $FF AT T &, I HT @
I G FT AT AMeq, g WA
TAE

ZA #1 ag s =iee fF fees-
| TF AT [ -
IIH T 2, Taf TX abQaT weH
gfqemr & sfa o fie F3 2
AT o A¥AH § 48 FEl AT &
f #fr & &7 § 757 79 9 fFa
AT 2, A & a8 Fe A g
THFE o 1 g3 FT AT T
Cradt @it & fag #r€ demr T
T AT & | T Ao FTATHE
¥l sremaw ¥ faq ow s e
T FEw fRar T g, #fF S|
FT AT FFIfAEY ITELE AL A
v @9 75 fFar smar & 1 fReR §
a1 Fz1 & fr wwaf sweew ga fa
fizn Atew fewrddez, @rAr az dar
7 #1 fewmEnz, mmn, a9 9671 % 0
FAF AW A R AT g R -
fadt srowEa & fawmr & grar wat
F VI F1AAF TAT FT JARA R
fam #1€ o s 3F adE ¥ TE A9
w1 & | sk wRarsed FAd, qEd
F FAET, A AR TFLH ARG F
afm dd @@ w3 § | Fwrzar g 5
UF FHE TATHE KT AT ATIRY, S
I AT Ft qw-Arw F2 fr wgfaEr
sroFe ofars § frgw g@ @t @
FITHT A A Nferw A I & g
Ig fearl w1 F agrvT @ g,
FAaT o I g 1
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Y o "o FHART T HIAT fara if is not tobacco it is long-staple
. o cotton or thick-rind sugar cane
e wie fr oafas " EFET%— for the mills or groundnuts for
exports.”
“As regards the cost, plans that .
call for the invesiment of thou- STgl T 91 FT qFEH ¢, T IYA
sands c]>1f crores of rupees, in a coun- AR TEAT =Y fF fee ITNT #
iry where even getting one square - & , _
meal a day is a problem for the o & & ITH fq‘q"}-fsfg:{qq
majority of the people, are des- grar  =fgw | 9g® a9 1 Hraware-
tined mostly to remain on paper. FAT TED
If we wishy to be practical, the iﬁ % :
cost must be capable of being 17.00 hrs.
distributed amongst the people in
such small amounts as to fall T & fag o W @ T
within their meagre means, The =
conception itself should be such %’ TE FHFf?I' FI'I‘FI"#[% | ¥ 3w H
as to catch their imagination. If AT BEET FIT THFEIT I HIAT
this can be done then the peol_)le's £ 39 faq 7T a9 § WiHeT &
co-operation can be obtained - s
without any compulsion, f‘m'-' AT RIELT 7AT q"h'r;'g FEH
FTE A9 &, a1 F9 ¥ F9 THH HrEdy
To adjust our schemes accord- - TIg7 qq’}ﬁq—{ i?f; ﬁ‘l":[ q@ﬁ
ingly, it is of the first importance a
.1og iemember that ou.ri is an RSkl #ﬁq | oY dar ST
agricultural country where over A gIEEe famw ¥ agw
70 per cent of the people are fear 9T &, ¥ WEw H W aiw
occupied in tilling the soil and an
®additional 18 per cent in indus- Wﬂmﬁﬁfamﬁﬁfﬂm
tries connected with it.” AT & qAA ST AT &, F gHwaT

" § fF ag we A o @Y @ < fea
AT 8, 99 9T @9 H< a1 97w g,
@ gofrafa §, o @ & e g,

Ig% arg IAT fEara ® "war
0 0 A fweeq”’ & MdF & 9z F71

™ & - A GHAT T & A AT E | T
“When people are dying of arr g foaasr wfus gfaad §r s

starvation on the pavements of g 1 ot a% 1T dni A qIee(® £

Calcutta and the country is facing Eﬁ'ﬁm FTE

a famine, should this tobacco cul- T & PF g,' W o

tivation in the interests of the T F g o o wat § 9 FAT g

Tobacco Companies be the pre- 3% faq §g 4@ fearamar g, saw!

occupation of the Imperial Coun- faf . - 3 3

cil of Agricultural Research? A ) EASLLL ¥ fu 39

Government pledged to the wel- T fFaramar g 1 A A & T a9

fare of the people should reclaim Fgasr s 7Y frarmar g o sTean

all such land for raising food ﬁ_ s T

crops. It should transfer the ser- g ﬁ‘m S AT AT fepar wmg

vices of Sir Herbert Stewart and 1 & § T Yo THE TIYT THIwea<

officers of his ilk to the Tobacco & fau frd < T

Companies and not waste the
taxpayer's money in subsidizing

British firms masquerading in o 299 agrd o <@ AfeT wem
India as ‘(India) Ltd'. Almost 1 T figear faer T & 1 S

the entire programme of work of

this LC.AR, is of this nature. If wry Sgfafad fedta &1 &Y aof 2 &
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[+t faro &mt]

Tt guAT frargat &Y 3F oF 7 ot
TYEZq 4T, FIVATT 22 § Y 98 47
AT IUAT €2Z FT A\ Fgean v A<
H ®r TAT 3, I FIH! ATAGAT GAT
FIAT 9 AT AT FZ AT ATHIAT
A PN | FfFT Rz N agaww
faear fear srar & 37 2391 ¥ ¥ NfF
F I I FLR FT FHATC & | T67
2ag 1 AAIAT AT}, FEOA
Z3qTA ¥ Y 2T 2, FTWRIT 9w
@ 1 T M 7 § w2z 771 fgem
Z1A1 &, 3747 72 faeqn aga sw < faan
T ¥ | IARY, I AL o4 &, fF
iqg amy FHw &I ¥ A oA
gt & 1 T T ATAS g S AR EgE
FATTATE | FFAT FfATT T AN
feqrd 2 gasr € fax AT 39 Al
A frar & 1 998 O 7% Lzw F Ag
Fgamer g% &

7 argan § fw 2228 %Y wfas

FY GHTA FT ATHT FTA FT AT

MAY 7, 1962
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Aot I1fET fF w9 saRr ¥ s
afqes @923 few & wrwE a9
AT STAET EFUTT HT TAH (LA
* agrd, e 4 Svafd qE
AT 9 T T WO BT QT 8§, forw
F1 T8 I AW, AEHIC FNT GEAATS
FWE | W9 AT W w1 W @I
THd & T (& WY STHY GAHH H1 {7
T4 |

77q H | TaA1 &) FgAT AveaAr g
fF a9 # vo @ AT AT FA T FH
Yo TIAT FTAT TFe=< & fow froe
FAT HIGHT 97 § W gTGH FTHAMIH]
qrEq Fer Jfed |

Mr. Speaker: The discussion will
be continued tomorrow,

17.03 hrs.

The Lok Sabha then adjourned sill
Eleven of the Clock on Tuesday,
May 8, 1962,,-‘1-'aisakha 18, 1884 (Saka).



